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very seriously and they should call for a
report from the State Government,

fi}i) Need for encouraging a student
from U.P. who topped in an aca-~
demic test in Pondicherry.
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12.38 Hrs

DEMANDS* FOR GRANTS, 1975-76—
Contd.

MiNIsTRY OF INDUSTRY aND CIviL .
SuPPIIFS

MR SPEAKER: The House will now
take up discussion and voting on Demand
Nos. 58 to 61 relating to the Minfstry of

B

*Moved with the recommendation of the
President,
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Indystry and Civil Supplies for which 8
hours have been allotted.

Hon. Members present in the House who
desire to0' move their cut motions may send
ships to the Table within 15 minutes indi-
cating the serial numbers of the cut mo-
tions they would like to. move.

PeMaNp No. 58.—MINISIRY oF INDUSTRY
AND CIvIL SuPPLILS

MR. SPEAKER: MOTION MOVED-

“Jhat a sum not exceeding Rs.
2,51.98.000 on Revenue Account be
granted to the President o complete
the sum necessary to defray the
charges which will come in course of
payment during the year ending the
Jist day of March. 1970, in respect of
“Ministry ofb Industry and Cwvil Sup-
plies’ ™

DiManD No. 59 INDUSTRIE S

MR. SPCAKLR: MOTION MOVED

“Thut a sum not
10.20.12,000  on  Revenue  Account
and not  excecding Rs  156.27.91.000
on Capinal Account be granted to the
President 10 compleic the sum neces-
sary to defrav the charges which will
come 1n codise ol payment during the
yeat ending the 31st day of March.
1976, i respect of “Industries.”

exceeding Ry

DiManD No 50, Vil1AGT AND SMALL

INDUSTRII §
MR. SPEAKER. MOTION MOVED:
“That 2 sum not exceeding Rs.

23,34,01,000 on  Revenuc  Account
and not exceeding Rs. 31.09.68.000 on
Caprial Account be granted to the
President to complete the sum neces-
sary to defray the charges which will
come in course of payment during the
year ending the 31st day ol March,
1976, 1n respect of ‘Village and Small
Industries.”

DiManD No. 81 Civit SupPLIES AND
CoOPFRATION

MR. SPEAKER: MOTION MOVED:

“That a sum not exceeding Rs.
4.41.33.000 on Revenue Account and
not exceeding Rs. 22.30,62,000 on
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Capital Account be granted to the
President 10 complete the sum neces-
sary to defray the charges which will
come in course of payment during the
year ending the 3Ist day of March,
1976, 1in respect of ‘Civil Supplies and
Cooperation”.”

SHRI DINEN BHATTACHARYYA
(Serampore):  Sir, | would have been
happy if the Muster-in-charge Mr. Pai
would huve becn here because | want to
place certain points

SHRI SHYAMNANDAN MISHRA
{Begusaran®  Sir, even for budget dis-
cussion the Minister 15 not available.

99 %1 f fAq AaeEm 3RE 7
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Ffew § wlgz A€ &0 gW o@m

T FXT E, TW O} 4R ¥ A
st farrerdt w1 @R, wfeq
ATETT F (AT AR TH OF

gfe, =¥ =37 & wfs &)
The most important thing for a Minister

v to attened to budget discussion,  (Inter-
rupliony) i

MR. SPEAKER : The position is Iikcl
this.  Ministers without the Members on
this side and leaders without the Mem-;
bers an that sitde 1t is a very umque|
phenomenon. ]

SHRI §. M. BANERIJEE (Kanpur):
Sir, may I submit one thing? Mr. Speaker,
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8ir, hon. Member, Shri  Shyamnandan
Mishra has said what they have reduced
the Parliament to, that Members do not
attend. But, Sir, this 18 happening since
the day Members of Parliament have tried
to become drain inspectors, only filing cer-
fain cases in line, regularly, Once they
revert back as Members of Parliament ,

SHRI SHYAMNANDAN MISHRA:
What have you become?

SHRI 5. M. BANERJEE: | am the
chief drain inspector. 1 am one of them.
I am a safaiwala.

SHRI SHYAMNANDAN MISHRA :
You have become a de¢ facto Member of
the ruling party.

SHRI §. M. BANERJEE : 1 would make
you de-jure.

SHRI DINEN BHATTACHARYYA.
Sir, a very big report has been placed by
this Ministry and so far as my experiencc
goes, it has almost become a ritual to pre-
sent an optimistic view and a rosy picture
about its performance in the coming years
or in the current year. Sir, last year, they
mentioned the same thing and what was
the actual performance? If we take then
figures, it would appear that actually the
growth rate was to the cxtent of 3¢,
This is also in a very hmited sphere. But,
because of this low production rate, the
big industrialists, of course, did not lose
any profit. They got their share of profit
which they would have got if there had
been more production. This 1s due to the
policy which the Government iy following
or adopting in all respects. The Minister

has come. It is allright.

SHRI A. P. SHARMA (Buxar) Tt
was alright at that time also.

SHR1 DINEN BHATTACHARYYA:

Because of this policy of the Government,
in spite of the low production, the big
industrinlists are not losing. They arc
amassing profits as usual and it is because
of this capitalist path which the Govern-
ment iy adopting for industrialisation,  As
a receipt of this, our country is facing
industrial stagnation and inflation, that is,
stagflation, Despite the stagnation, the
monopoly houses and large scale units have
been reaping profits and even super pro-
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fits, High concentration on the means of
production, both in agriculture and indus-
try, is increasing regularly. For example,
I wounld like to mention about their gross
fixed assets, The fixed assets in the pric
vate sector increased by over four times in
a period of 13 years, between 1960-61 and
1673-74, from R4, 3,600 crores to Rs,
15,000 crores. Most of these increased
ussets has gone to the big houses. As a
result of this high concentration of the
means of production in the hands of the
big owners, our country is pushed to a
situation of ucute shortage at the same
time creating unemployment to the ex-
tent of millions. ‘This increuse m un-
cmployment means less demand for the
produced goods which creates a gap in the
demand for production in the industries.
In their greed for quick earnings, the mono-
polists invite wesern monopolists, foreig-
ners, und depend on their technical know-
how, assistance, patent process as well as
financial help  Further, these monaopolists
muake more investments in industries which
produce luxury goods because the marhet
for essential goods has shrunk due to the
low purchasing capacity of the common
people. Because of this shrinkage mn the
market, these industrialists switch over their
production to luxury goods, and industries
which ar¢ tn a postion to manufacture
consumpuion goods are not taken care ot
even by the Government.

Now lct us look at the policy that 1
was trying to claborate. In the course of
this, I want sumply to mention that the
Government  has shifted from ny Indus-
tital Policy Resolution so far as licensing
v concerncd. During 1973—Shr Pai was
probably not there then—the Government
ol India made a shameless retreat in res-
pect ol ndustrial licensing policy. They
announced a new licensing policy in Feb-
ruary 1973 in the name of removing un-
certainties regarding industry. Large in-
dustrial houses, monopoly houses and also
branches of subsidiaries and foreign com-
panics have been given all kinds of con-
cessions Monopoly companies were
given industrial licences to start produc-
tion even in the non-priority sectors il
they could export more of their products
or are prepared to start industries in back-
ward areas. In fact, this was only a
cover for the monopoly houses to enter in-
to fields which were prohibited to them
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carlier. No wonder that the monopoly
houses have thrived and are thriving well
in Indla all these years thanks to the policy
of Government.

As a result of this, there is a big gap
between jnstalled capacity and  utilised
capacity in all the industries. If we pro-
perly calculate, we will see that only a
maximum of 50-70 per cent of the capa-
city is utilised by the plants and facto-
ries.

The question of unemployment  also
comes up again and again. Onc can vividly
«¢e¢ the p-oblem all over the country,
especially in West Bengal, U.P, and Bihar,
wherever you go. Take any factory. You
will find that either shifts had been closed
or the machines are not working and some
worhers have been rctrenched and a lurge
number of workers have been laid off. to
many ciises they arc not even paxl compen-
sation. as provided in the law. The most
astonishing feature 15 that 1n other coun-
tries there v great demaund for  skilled
worhers whereas in our country  skilled
worhers alwo, even engineers are sitting idle,
although we require their full «cervices for
the development of our industrics,  Thus
our industnal seetor exhibits symptoms of
A MAJOT Crisis, stagnation in output and sub-
stantial idle capacity, This crisis cannot be
tahen as merely a temporary phase. It will
not incvitably be followed by a new upsurge.
Pursuing capntalist path has brought about
this situation and there is no easy or short
cut to get out of this crisis by taking somc
patchup measures here and there. You
have to bring about over all change in
your policy. Until you do this, whatever
you may profess to do, you cannot get out
of this serious crisis which is facing us;
it will further dcepen as days pass by.
That is my first contention. The policy
must be radically changed,

If we do not have our iaternal market,
we will have to depend upon the export
market. In the nake of exports big houses
are fleecing our financial  institutions,
Take any big house or factory. See how
much cgpital Tata or Birla has put in and
if you go into the matter you will find
that even thirty per cent of the capital is
not owned by the big owners. 70 per
cent of the capital is given to them in
the name of assistance, help, aid or loan
by the LIC or by the banks or by the
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IDBI or some other financial institution.
On the other hand, taking advantage of
this financial assistance they do not plough
back the profit into the industry and do not
rehabilitate machines as a result of which
in many cases the machines cannot work
in proper condition after 3 or 4 years.
The J. K. Rayon factory was set up in
195X and production started in 1960, Now
thcy say that they cannot run the factory
because the machines have to be replaced.
When we ask, “Why did you not do it so
long?" they say, “Where is the finance?"
From their balance sheet, I have seen that
they got profits even to the extent of 30 or
iSv, two or three years ago. Now they
suy they cannot run the factory aad they
ure putting all the blame on the workers.
For the last two months., the factory is
closed. We have told the Central Govern-
m.nt and the State Government but no-
body is taking any action. Only today/or
yesterday | read that Mr. Par has given
a new licence to this J, K. Company to
mstal a tyre factory perhaps in Rajasthan.
You must sec what they are doing in Kan-
pur. Why does not the Government adopt
@ policy that iff any big house does any-
thing wrong cither in respect of finance or
in other aspects, in any factory, they will
not be given a new licence or any finan-
cial help.  If they take a bold stand in
thin matter, many of the big houses will
come to their senses and things may change
to some extent.

About the textile and jute industry, we
reud daily in the West Bengal papers and
cven in Delhi papers. Of course, the tex-
tle industry as such is not under this minis-
try, but there should be some coordination
between the Commerce Ministry and the
Ministry of Industrial Development. In
jute, the heading in the Economic Times
dated 24th April 1975 was “Jute industry
is in a fix: goods piling up”. 45 mills arc
going to be closed very shortly. Did the
Government enquire about it? They say,
they are not getting orders from abroad.
A (eam consisting of representatives of
IJMA, Government and others went to
America und some other countries and
submitted a report on their return saying
that both in respect of quality and metre-
age, the customers abroad have complaints.
Jute mill mapagement show a specimen at
the time of booking the order, but the sup-
ply is not made according to that quality,
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. Seoondly, ml’pose 4 compeny got an order

for 2,000 metres of ;ute goodﬁ, when the

“customer actually receives it in America or
in“any other country, he will find that he
has been supplied 200 metres less. Even
though the [JMA sent a secret circular to
 the. different units on this matter, nothms
'has come out of it. -

113 Has. .

“Now the situation in the jutc industry
‘is such that thousands of workers arc
going to be unemployed and the whole
economy of West Bengal will come to a
standstill. If 45 jutc mills are closed, you
could imagine what would be the situation.
From the small shopkeeper to the ancillary

 factories which supply materials to the
jute mills all will suffer. So. T would
" request Shri Pat to make an objsctive

study of the situation prevailing in the jute
industry.
In our area 14 textile mills have been

" taken over by the National Textile Cor

poration. After the take-over, those mills
are not functioning properly. For instance.
in the books it would be mentioned that a
puarticular type or quality of cotton is pur-
chased whereas actually an inferior quality
would have been purchased. 1n the sale
of cloth or yarn also the same tactics arc
‘udopled by the management.

The persons who have been placed in
charge of these units have absolutely no
technical knowledge about the running of
textile mills, Most of them arc people
who have no experience of running textile
“mills. If the mills continue to function
in this way, 1 fear that some of them at
least would be closed very soon. It will
be a poor reflection on the functioning of
public sector because these mills were taken
over precisely for the reason that they
were not functioning well in the private
sector. So far as spinning mills are con-
cerned, the situation is such that there is
absolutely no justification for any mill to
incur any loss.

MR. SPEAKER: He has to conclude
now. His party is allotted 21 minutes. He
has already. exceeded that time limit,

SHRI - DINEN BHATTACHARYYA:
~ Then, after nationalisation, the banks do
" not give these units any money, as they
requireé, and they are enforcine - security

against the National Textile Corporation,

fr
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i do not know who i§ lookmg mto thr
tunctioning . of this Corporation. - 1 do not-

also know whether the Chairman of the -
Corporation personally visits the units to =~
get first hand knowledgc of thc stnte of'_.f

affuirs there.

Commg to “other industries, 1 have ,.1]-
ready represented the matter regarding the -
:aunecrmg industry to Mr. Pai. So many
engineering factories are facing serious cri-
sis, especially the automobile industry,
One of the reasons for the crisis is that
the demand has gone down, and that is
due to the fiscal policy of the Governmént,
the tax structure. Everyone knows that
tyres are necessary for a car. When pur-
chasing a tyre from a factory, | have to
pay tax on the tyre, and again when 1 fit
the tyre on the car, 1 have to pay tax on
the total cost. Then again therc is sales
tax. At every point of the transaction,
there is tax.  If 1 purchase in West Bengal,
1 have to pay there, and if 1 go to Bombay
to sell it. 1 have to pay there. So, at every
point there s tax and that is the major
factor in this crisis.

I think you have got your own cuar, and
you know that while the actual cost of one
litre of petrol is only Rs. 1.17 per litre,
we have to pay Rs, 2.21 more, making a
3.38 per litre. This was the
position two months back. 1 this duty is
not there, the petrol cost would not be so
high.  So, you have to bring about a radi-
cal change in this duty and tax burden on
various items of goods. and especially on
fuel. If you do not do it, the car factories
cannot cxist.  Further, Government must
take over all the car factories, otherwise
they cannot run. Therc are muny Kkinds
of maniptilations. So, 1 would plead with
the Minister to rake it over, and in the
meantime set up an enquiry into the case
of Hindustan Motors of Birlas to find out
why after 25 years of running the factory
they are now saying that they cannot pro-
duce more than one thousand cars because
there are no orders. Even six months
back they were producing 2500 cars per
month, and now they say they can produce
only one thousand. Who will bear the
burden? Neither the Government nor the
company. It is the workers who will have
to “bear the burden becausc they will be
retrenched and laid off without compensa-
tion. This is their fate. Please look into
the matter. A
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If the railways do not place immediate
orders with the wagon building industry,
60,000 employeey will be thrown out of
employment. Two or three factories are
being run and managed by the Govern-
ment themselves. Burn, Braithwaite and
Jessops are all your own undertakings.
These are all your own undertakings. Last
year, the Railways did not place the order.
This year also they arc  dilly-dallying.
What will happen is that the workers will
suffer and your factory will go to dogs.

So, my point is, you immediately ask
the Railways not only to place the order
but alvwe to revise the rates. You cannot
force the factory to supply wagons on the
rates fixed three or four years back. The
cost of all material has gone up now.
You must revise the rates and place the
order immediatcly.

Coming to the Burn & Co., you have
tahen it over but you have not nationalised
it.  In the meantime what is taking place
there? You have «ent one Mr Bawa there
I do not hnow what special qualifications
he has.  What did he do by going there?
He started his politics there. A report was
sent by the Financial Adviser to the Cen-
tre that Burn & Co., as a whole s running
at a loss to the extent of some amount of
money .

MR. SPEAKER : Please conclude now,

SHRT DINEN BHATTACHARYYA:
You give me some more time.

MR. SPEAKER : There is some Iimit to
it, after all. You have taken more thun
double the time.

SHRI DINEN BHATTACHARYYA
That gentleman, Mr, Bawa, sent a counter-
report saying, “Don’t accept the Finance
Adviser's figure. I am calculating the
figure and sending you the report. 1 will
inform you the real state of affairs.” In
the meantime, he appointed a gentleman
as the Chief Auditor so that he may
change the account and justify Mr. Bawa's
trickery in the accounts. Excuse me for
using such a strong term, .

MR. SPEAKER : Please
clude now.

SHRI DINEN BHATTACHARYYA:
There is no time at my disposal. But
I must try to show you how these people

-are behaving with the workers. These are

try to con-
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the photostat copies. Mr, Bawa is giving
Rs. SO0 to a person for the repair of his
family house damaged by the floods in
Bihar. This 18 as a compassionate grant
for the repair of the house. But in the
voucher it is mentioned:

“] am sending Rs. 500 in cash.  This
may be paid to Shri Mahajan Singh
towards the expenditure of the
INTUC annual session in Bombay,"

This v the thing going on in the Burn &
Co,

Coming to Ceramics, there is  enough
scope for e¢xpansion. You can get profit
and you are getting profit. But still noth-
ing is being done.  The workers are
knocking at your door every time. Prior
to take over they were getting engineering
wages as it prevalled in West Bengal.
There arc five units. But in spite of their
repeated representalions, nothing has been
done as yet.

Before 1 conciude, T must say that the
hon. Minister should personally look into
these matters, There are s0 muny irregu-
larities damaging the Burn Company as a
whole which I can mention, There is
corruption which must be put a stop to
and person responsible must be removed.

Regarding regional imblanace, 1 will
mention only one point. Sir, when the
United Front Government was there in
West Bengal day in and day out, they
accused that because of the United Front
Government, the factories after factories
were shifting their plants to other pro-
vinces, What is happening now? Not a
single new factory has come up within the
last three years after Mr. Siddhartha
Shanksr Ray came into power. Now, we
find that factory after factory has been either
closed or shifted to Maharashtra or to other
places, Is there anybody to face the chal-
lenge? Can anybody contradict it? 1 say
not a single new factory has come up in
West Bengal during the last three years,
On the other hand, several factories have
been wound up because of the policies of
the Central Government a< well as the
State Government.

Now, the Congress is ruling there. When
the Prime Minister went there, she addres-
sed rheetings after nfeetings saying, “If you
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vote for the Congress, there will be a
stable Government., You will get all sorts
of help both in regurd to employment and
in regard to other development works.”
But nothing has been done. ..

MR. SPEAKER : ] bhave rung the bell
w0 many times, He 18 not taking any
notice of it, In other Parliaments, when
the Speaker rings the bell, after two munu-

tes the Member concludes his  speech.
Please conglude now.
SHRI DINEN BHATIACHARYYA.

I am concluding.

Only sermons arc bemng given by the
Prime Minister. Nothing 1s being done,
nothing of the sort. You will be astoni
shed to know

MR. SPEAKER: 1 am already astoni-
shed. Why don’t you conclude now?

SHRI DINEN BHATTACHARYYA
It s a pity that for lack of time, I could
not give all the figures. These are not
my own figures. These are their figures
Instead of setting up new factories, because
of thewr policies, they are closing down
the factories During the last threc
months, about 30,0{) engineering workers
have been laid ofi. Several thousands of
jute workers have been laid off

MR. SPEAKER : Will you kindly sit
down or not”

SHRI DINEN BHATTACHARYYA
Only the last word regarding small-scale
industries  About 200 bulb factories were
there. Now, 186 bulb factories have been
wound up. About 30,000 employees have
been retrenched. The plastic units, the
lantern-making units and other small-scale
industries cannot exist now. So, 1 would
request the hon Minister to do something
for them Thousands and thousands of
workers are suffering Please give them
some concrete help; please give some help
to West Bengal as well as to other parts of
the country.

MR, SPEAKER : ] have seen so many
Parliaments. The Member is given a first
bell and, after two minutes, he concludes
his speech. This is the Parliament where
1 keep on ringing the bell dnd requesting
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the Member to con¢lude. No notice is
taken of that. [ think, we will have
devive a way by which 1 press some but
ton and the seat of the Member g
underground. That is the only alternative

SHRI S, M. BANERJEE : Let us hav
seat belts,

MR. SPEAKER : Something should
done because the bell does not work an

the Speaker’s request does not work, It is
not only in his case. This hay become a
sort of habit in this House. 1 think, Mr.
Banerjee 1n giving a good advice.

SHRI Y. S MAHAIJAN,

SHRI RAMAVATAR SHASTRI
(Patna) { beg to Move

‘1hat the demand under the Head

Ministry of Industry and Civil Sup-
plies be reduced to Re. 1.”

{Failure to take strict action agamst pro-
fiteers, hoarders and black marke-
teers ol cssential commodities (1)]

‘That the demand under the Head Mins-
ty of Industry and Civil Supplics
be reduced to Re, 1™

[Fapansion of monopoly capitalism 1n
the country due to the present indus-

trial  policy of the Government.
(54)]

“That the demand under the¢  Head
Ministiy of Industry and Civil

Supplies be reduced to Re, 1"

{Fallure to bring radical changes in the

prceent  industrial policy of the
Government, (55)]

“That the demand under the Head
Ministry  of Industry and Civil

Supplies be ieduced to Re 1V

|Fallure to give priority to backward
States 1y the matter of industrial
development. (56)]

“That the demand under the Head
Mistry of Industry and Civil
Supplies be reduced to Re. 1"

[Falure to give previous arrears of
wages to workers of the cotton tex-
tile mills which are now being
managed by the National Textile
Corporation, (57)]
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“That the demand under the Head
Ministry of Industry and Civil
Supplies be reduced to Re. 1."

[Faihire to nationalise all the car manu-
facturing factories in the country.
(58))

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced to Re. 1”

[Need to take concrete and effective
steps to fully utilise the capacity of
industrial units, specially those

manufacturing - engineering  goods.
(59))
“That the demand under the Head

Ministry of Industry and Civil Sup-
plies be reduced to Re. 1.”

[Need to constitute popular committees
to ensure supply and distribution of
essential commodities to ration shops
in order to make the public distri-
bution system viable and effective.
{60)]

*“That the demand under the Head Minis-
try of Industry and Civil Supplies
be reduced to Re. 1.”

[Failure to elect the representatives of
workers and employees in  the
management boards of all the pub-
lic sector industries. (61))

“That the demand under the Head Minis-
try of Industry and Civil Supplies
be reduced to Re. 1."

[Failure to enforce Central labour laws
in all the public sector industries, (62)]

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced to Re. 1.

[Failure to take strict action against
those industrialists, who take loans
from  Government, nationalised
banks and other financial institutions
but do not set up industries and
usurp the entire amount, (63)]

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced to Re. 1.

{Need to nationalise industries belong-
ing to the 75 monepoly houses in

« the country, .(64)]
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“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced to Re. 1,

[Need to take action aguinst those ad-
vocating the antinational policy of
creating a national sector by giving
the capitalists the right to purchase
the shares of the public sector indus-
stries. (65)]

“That the demand under the Head
Ministry of Industries and Civil Sup-
plies be reduced to Re. 1.”

[Need to fix and reduce the present

prices of essential commodities.
(66)]
“That the demand under the Head

Ministry of Industrv and Civil Sup-
plies be reduced to Re. 1.”

[Failure to remove the widespread re-
sentment prevailing among the pub-
lic sector workers by not introducing
uniform wages for workers in all
the public sector industries. (67)]

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced by Rs. 100.”

[Failure to recruit those persons whose
land has been acquired and local
people in the scooter factory being
set up at Fatuha (Patna). (68)]

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced by Rs. 100"

[Recruitment of 13 persons only out of
300 whose land was acquired for
construction of tractor and scooter
factories at Fatuha (Patna) and
giving employment to 42 workers
and employees belonging to places
outside the district and even the
State and discontent and explosive
situation arising from discrimina-
tory treatment meted out to these
local and outside workers there.
(69)]

“That the demand under the Head
Ministry of Industry and Civil Sup-
plics be reduced by Rs, 100.”

[Failure to pay full compensation to
farmers for the land acquired for the
setting up -of tractor and scooter fac-
umﬂ? at Fatuha in Patoa (Bihar).
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*That the demand upder the Head
Ministry of Industey and Civil Sup-
plies be reduped by Rs. 100,”

[Need 10 expose the conspiracy regard-
ing delay in construction work of
tractor factory at Fatuha (Patna)
and shifting it elsewhere. (71)]

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced by Rs. 100"

[Need to change the policy of restricting
production by reinstating only 309
workers so far even though Arthur
Butler Company, Muzaffarpur, was
tuken over by the Government long
ago. (72))

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced by Rs 100."

{Failure to reduce the heavy expenditure
being incurred on the management
of Arthur Butler Company, Muwza-
ftarpur. (73))

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced by Rs, 100.”

|Failure to mmplement the recommenda-
tions of the investigation Coinmittee
constituted to inquire into the work-
ing of Arthur Butler Company,
Muzaffarpur, (74))

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced by Rs. 100"

{Inordinate delay in setting up the pro-
posed tractor factory at Fatuha in
district Patna. (75))

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced by Rs, 100.”

[(Need to reduce the salary for the post
of the Financial Controller of Arthur
Butler Company, Musaffarpur. (76)]

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced by Rs. 100."

{Need to reduck the salary for the post
of the Genersl Manager (Works),
Arthur Butler Company, Muzaffar-
pur. (TN] ’
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“That the demand under the Head

Ministry of Infustty and Civil Sup-
plies be reduced by Rs. 100.”

{Production of omly eight four-wheeler
wagons during & period of more than
cight months by the Arthur Butler
Company, Muzaffarpur despite its
annual capacity of producing 2,000
such wagons. (78)]

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced by Rs. 100."

[Failure to provide facilities to the
workers of Arthur Butler Company,
Muzaffarpur as per recommendations
of Engineery Wage Board. (79)]

“That the demand under the Head
Mnistry of Industry and Civil Sup-
phes be reduced by Rs 100.”

[Failure of Arthur Butler Company,
Muzaffarpur to undertake steel fab-
rication, grey iron castings, rough
forging and pressing despite availa-
ble capacity in the Company. (80)]

“fhat the demand wunder the Head
Ministry of Industry and Civil Sup-
plhies be reduced by Rs. 100.”

{Inability of Arthur Butler Company,
Muczaffarpur to supply orders recei-
ved from Bihar Government and
sugar mills 1 respect of steel fabri-
cation, grey iron castings, rough
forging and pressing. (81)]

“That the demand under the Head
Mmwstry of Industry and Civil Sup-
plies be reduced by Rs. 100.”

[Failure in streamlining the working of
Arthur Butler Company, Muzaffar-
pur by putting an end to mis-
management prevalent therein and
stopping the misuse of public pro-

perty. (82))

“That the demand under the Head
Minsstry of Industry and Civil Sup-
plies be reduced by Rs, 100.”

[Failure in teinstating all the workers
(1349 in 1965) of Arthur Butler
Company’ even after its takirig over
by the Goverament of India on 10th
August, 1974, §3))
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SHR1 DINEN BHATTACHARYYA: |
beg to move:

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced by Rs. 100."

[Need to nationalise car manufacturing
industry. {3)]

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced by Rs. 100.”

[Need to take proper steps to utilise the
full capacity of the industrial plants
specially engineering goods manu-
facturing plants. (4)}

SHRI 8. M. BANERJEE: 1 beg to
move:

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced to Re. 1.7

|Failure to pay the backh wages to textile
workers of those textile mills which
were taken over by National Textile
Corporation. (22)]

*That the demand under the Head Minis-
try of Industry and Civil Supphes
be reduced to Re. 1.”

[Failure to take over Laxmi Ratan Cot-
ton Mills, Kanpur, (23)]

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced by Rs. 100,

{Need to have uniform wages in all pub-
lic undertakings. (24)]

*That the demand under the Head Minis-
try of Industry and Civil Supplies
be reduced by PRe. 100

{Need to include workers’ representati-
ves in the Board in public under-
takings. (29))

“That the demand under the Head Minis-
try of Industry and Civil Supplies
be reduced by Rs. 100,

[Need to apply Central labour legislation
in public undertakings. (26)]

“That the demand under the Head Minix-
. try .of Jodustry and Civil Supplies
- be reduced by Rs. 100.”

[Failure to give adequate finances to
Muir Mills and Victoria Mills, Kan-
pur. 27}

SHRI C. K. CHANDRAPPAN (1ELLI-
CHERY): 1 beg to Move:

“That the demand under the Head Minis-
try of industry and Civil Supplies
be reduced to Re. 1"

[Failure in curbing the mismanagement
and authoritarianism of bureaucracy
in public sector. (28)]

“That the demand under the Head Mnis-
try of Industry and Civil Supplies
be reduced to Re. 1.

[Failure of providing workers' represen-
tation in public scctor industries at
all levels of decision making. (29)]

“That the demand under the Head Minis-
try of Industry and Civil Supplies
be reduced to Re. 1.”

{Failure in appointing a non-official as
Chairman of the Coir Board. (30)]

*That the demand under the Head Minis-
try of Industry and Civil Supplies
be reduced to Re. 1.

{Failure to check the Charman of the
*Coir Board from taking public posi-
tions against the declared policy of
the Kerala Government in matters
relating to development of coir in-
dustry in Kerala, (3)],

“That the demand under the Head Minis-
try of Industry and Civil Supplies
be reduced to Re. 1.

[Farlure in giving due consideration to
Kerala in matters connected with
industrial development in that State.
(32)]

“That the demand under the Head Munis-
try of Industry and Civil Supplies
be .reduced to Re. 1.”

[Failure in organising an effective public
distribution “system covering the en-
tire country. (33)]

*“That the demand under the Head Minis-
try of Industry and Civil Supplies be
reduced to Re. 1"
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[Faflure of most of the managements of
public sector, in regard to creating
condittons of smooth labour rela-
tions. (34)]

*“That the demand under the Head Minis-
try of Industry and Cvil Supplies
be reduced to Re. 1.

[Failure in saving the public sector in-
dustries from the loot of private
contractors in comnivance with top
bureaucrats. (35)]

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced to Re. 1"

[Failure wmn curbing monopoly by
nationalising  industries in  Key
Sector; which is nothing but a sell
(36))

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced to Re. 1.”

[Policy regarding the so called National
Sector; which 15 nothing but a sell
out of public sector. (37)]

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced by Rs. 100.”

[Nced for immediate nationalisation of
the Aloke Udyog cement factory
which is highly mismanaged. (38]

“That the demand under the Head Mim-
stry of Industry and Civil Supphies
be reduced by Rs. 100.”

[Need for immediate prosecution of the
members of the Board of Directors
of Aloke Udyog cement factory for
their indiscriminate spending of
company money which resulted in
the erosion of capital and ruin ol
:.he company. (39)]

“That the demand under the Head Mim-
stry of Industry and Civil Supplies
be reduced by Rs. 100.”

[Need for a thorough inquiry into the
whole affairs of Aloke Udyog group
of companies against whom there
are many serious allegations. * (40)]

“That the.demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced by Rs, 100.”
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[Need for mmuntin; an inquiry inte the
cconomic affairs and  mismanage-
ment of M/s. Estrela Batteries Ltd.,
Bombay. (41)]

“That the demrand under the Head Mini-
stry of Industry and Civil Supplies
be reduced by Rs. 100,

[Rapidly worsening situation in  M/s,
Estrela Batteries Ltd., and steps to
be taken by the Government to
protect the industry and workers,
42)] -

“That the demand under the Head Mini-
stry of Industry and Civil Supplies
be reduced by Rs. 100.”

[Nced to immediately intervene and stop
the threatened retrenchment of the
workers of M/s. Estrela Batteries
Ltd. (43)]

“That the demand under the Head Mmi-
stry of Industry and Civil Supplies
be reduced by Rs. 100™

[Need tor the nationalisation of M/
Estrela Batterses Ltd., which 15 now
being mismanaged (44)]

“Thal the demand under the Head Min-
stry of Industry and Civil Supphies
be reduced by Rs 100.”

[Need for protecting the interest of the
workers of M/s. Estrela Batteries
l.td.. who are now bewng threatened
with large scale retrenchment. (45)]

“That the demand under the Head Mini-
stry of Industry and Civil Supplies
be reduced by Rs. 100."

[Need for rcorganising the Coir Board
so that it may adequately represent
various interests in the coir industry,
especially of the workers. (46))

“That the demand under the Head
Munistry of Industry and Civil Sup-
plies be reduced by Rs. 100.”

[Need for providing bonus to the em-
ployees of Coir Board. (47)]

“That the demand under the Head
Ministry of Industry and Civil Sup-
plies be reduced by Rs. 100"
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[Need to provide adequate financial
assistance to reorganise the  coir
industry so that it may become
edonomically stable. (48)]

“That the demand under the Head Mini-
stry of Industry and Civil Supplies
be reduced by Rs. 100."

[Need for providing adequate central
financial assistance to introduce
structural changes in the coir indu-
stry in Kerala, as envisaged by the
Kerala Government. (49)]

“That the demand under the ‘Head
Village and Small Industriess be
reduced to Re. 1." .

[Failure in providing adequate financial
and technical assistance for the
promotion of village and small scale
industries. (50)]

“That the demand under the Head ‘Civil
Supplics and Cooperation® be reduc-
ed to Re. 1.

[Collosal faillure in adequately providing
essential commodities to the fair
price shops for public distribution.
(51)]

“That the demand under the Head ‘Civil
Supplies and Cooperation’ be reduc-
ed to Re. 1"

[Failure in procuring essential commodi-
ties to ensure adequate supply for
the public distribution system. (52))

“That the demand under the Head ‘Civil
Supplies and Cooperation’ be reduc-
ed to Re. 1.”

[Failure in weeding out corruption from
co-operative societies and co-opera-
tive sector. (53))

MR. SPEAKER: The Cut motions also
are before the House.

SHRI Y. S. MAHAJAN (BULDANA):/

It is a matter of some satisfaction that the

year which has just ended is likely to re-

cord a noticeable improvement in indus-

trial production. It is estimated that the

rate of growth during 1974-75 will be about

" 3.5 per cent as compared to the growth
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ratc of 0.7 per cent, that is, almost
complete stagnation, during 1973-74, Tbe
prospects at the beginning of 1974-7§ were
really bleak, and with the shortage of in-
digenous as well as imported raw materials,
the energy crisis and the international mo-
netary crisis, it was really difficult to pre-
dict or say that we would soon be out of
the industriai malaise. The results of the
year 1974-75 are, therefore, heartening.

The production in the public sector has
been particularly encouraging. Apart from
the appreciable increase in the production
of stecl, coal and power, many of the 15
public sector undertakings or government-
managed units under the Department of
Heavy Industry have, more or less, achie-
ved their targeted production. BHEL and
Jessops have even exceeded the target by
10, and 3%, respectively. Compared to
the actual production of Rs. 409 crores by
all these units in 1973-74, they have in-
creased the production by 36 per cent dur-
ing 1974-75. The profits of these units
during the yeur arc expected to be about
Rs. 31 crores as against Rs. 11 crores in
1973-74.  All this has been achieved in
\pite of the fact that nine out of the 15
units suffered losses to the tune of Rs. 22
crores.

The private sector has nol come up to
the cxpectations because of the causes that
1 have just mentioned. In addition, infla-
tion had a serious effect in inhibiting pro-
duction. A steep rise in prices results
in expansion of profits to the existing
firms without calling for an incrcase in the
quantity of output, Further, since costs of
capital goods rise faster than the average
pricc level, the costs of establishing new
units rise very much and it is difficult to
establish new units and this rcduces the
potential pressure of competition on the
existing firms. Avresting the increasing
price level is, therefore, a necessary conui-
tion, for industrial and economic progress.

It must be admitted that the hon. Minis-
ter has recently taken a number of steps
to meet the present situation and to create
an environment conductive to e¢conomic
growth, First of all, his task has been to
ensure fuller utilisation of the existing capa-
city, In many industries the capacity re-
mainéd unutilised in spite of the fact that
the demand excecded the supply.
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Though shortage of inputs and power break
down were the important reasons, there
Is no doubt that, with inflationary pres-
sures, there was no incentive for better
and more efficient management of resources
or & readjustment of prices and costs. A
fecent study by the Ministry has revealed
that, in ten important industries, the capa-
city utilisation was over 70 per cent: in
about twelve industries the capacily uuli-
sations, 350 to 70 per cenl; and
the important industries which showed a
utilisation capacity below 50 per cent were
steel castings, transmission towers, copper.
petrol engines, railway wagons, to wiach
Mt. Dinen Bhattacharyya has referred, and
so on,

To facilitate the achievement of this es-
sential objective of fuller utilisation of ca-
pacity and increasing production, the hon.
Mimister hay taken necessary action to
strcamline the licensing procedures and tu
provide a great deal of flexibilty in defi-
ning industrial or licensed capacity. With-
in the broad framework of the Industrial
Policy Resolution, lot of changes have been
effected in rules and procedures »0 as to re-
move delays and difficulties and promote
production. For instance, the secretariat for
industrial approvals has done remarkably
well in expediting decisions, in 1emoving dec-
lays. Secondly, the Government also 15 evo-
lving the necessary machinery for monitor-
ing the progress of industrial approvals. At-
tempts to pre-empt capacity m certain in-
dustries such as paper and cement, we are
told, will be prevented. Government has
also endeavoured to regulate production and
consumption in the case of cement and pa-
per in accordance with social priorities.

All this shows that a constant review of
the rules and procedures within the broad
framework of Industrial Policy Resolution
is mecessary in order to promote industrial
expansion under changing conditions.

With' his dynamic outlook and zeal for
production the bon. Minister wants to modi-
fy our concept of public sector, by allowing,
as in Scooters India Lid, minority -private
equity participation in public sector under-
takings., This change is to be attempted on
n selective basis and will be tried first in
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public sector units in cement, paper and su-
gar. Such a change in policy was recom-
mended by the Krishna Menon Committee
on threc grounds that, fivst, it would enable
the Government to mobilise private sav-
ings and secondly, it will enable the public
or members of the community to partici-
pate eftectively in the profits of public sec-
tor undertakings as well as share the bur-
dens of thetr losses and thirdly, that it is
also a good anti-inflationary measure,

In my view, it would be worthwhile to
try this experiment with necessary checks
and safeguards since it is likely to impro-
ve the climate for industrial production.

From the point ot view of empilovment
and an equitable distribution of the bene-
fits of industrialisation, the spread and in-
crease in the number of small scale indus-
trial units 1v of vital importance. The
development of these units will not only
enable us to industrialise the countryside
but also 10 correct the regional imbalances
which uarc plaguing our society.

This important  sector accounted for
nearly four lakhs industrial unity 1z Decem-
ber 1973 und provided employment to 45
lakhs persons, Its contribution to produc-
tion i estimated to be approximately worth
Rs 6,250 crores on an mvestment of Rs
815 crores

In this connection, the work done by
the Ministry deserves to be commended.
But 1 would like to bring to the attention
of the Ministry some important aspects of
thc problem. In my view, more young
men should be trained as entreprencurs.
We have given a number of concessions
and facilities for startipg industries in back-
ward areas, but people do not come for-
ward and take advantage of these conces-
sions because mont of them lack business
acumen or entrepreneurship. Therefore, the
human factor must be regarded as of pri-
mary importance.

Secondly, the Rural Industries Project
Programme which was initiated in 49 se-
lected districts should be extended in the
remuining four years of the Plan to as
many distticts as possible. The work of
conducting the detailad techno-economic sur-
veys of the districts, training of the staff
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and small entrepreneurs should be expe-
dited as much as possible,

Durin‘n the first two years of its opera-
tion, this programme could provide employ-
ment only to 1,77,000 persons and accoun-
ted for production of a gross value of
Rs. 67 crores. This is pitifully small com-
pared with the teeming millions in our
country who are amxious to get some sort
of employment or the other.

Thirdly, in view of our large population
and 1ts high rate of growth, it is univer-
sally agreed that our industrial and othet
economic policies should be employment-
oriented. This objective can be achieved
only if with a singleness of purpose, we
adopt techniques of production which ate
labour-intensive. This does not mean that
we forego the advantages of large-scale me-
chanised production, but we should realise
that there are limits to this process, the
limits set by the fact that we have an
abundance of labour and a scarcity of ca-
pital.

The search for an appropriate technology
should be carried out vigorously. Only by
this means it would be possible 10 moder-
nise the small-scale industry, increase its
productivity and make it competitive in the
internal as well as external markets.

The question of protecting small scale
units by big industrialists by suitable legis-
lation has been under consideration of the
Government for a long time. If this is
not done soon, out efforts to spread the
benefits of industrialisation are bound to
suffer,

As regards industrialisation of the back.
ward areas, the process can be strengthe-
ned and tangible results achieved if we
establish a special agency such as the Back-
ward Area Industrial Development Corpo-
ration as recommended by the Estimates
Committee in one of its reports during the
last month,

Khadi and village industries offer the
greatest posmible scope for employment of
people. In 1973-74 this sector gave em-
ployment to 19 lakh persons as against 13
ldkh i6°1972-73. But, Siv, this sector does
aat ‘attraet peaple. ' Greater sffort chould
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be made to see that people are attracted
to these industries. The Khadi and Vil-
lage Industries Commission should also
streamline its procedure, in respect of su-
pervising accounts of small industries and
getting returns from them.

The Fifth Five-year Plan hopes for an
increase of 8 to 9 per cent every year in
respect of industrial production. The hon.
Minister iy reported to have said that dur-
ng this year we cannot hope for more
han 7 per cent increase in industrial pro-
Juction. If this rate of growth is to be

.achieved or maintained in future then he

will have to see that industrial capacity
increases by about 8 or 9 per cent every
year. It is very difficult in the present
circumstances because capital market is in
the doldrums. We have had reports dur-
ing the last week of a number of factories
being closed down in Maharashtra and
Bengal. If these facts are borne in mind,
it will be necessary for the Minister for
Industries to take immediate steps to see
that these factories are prevented. from
closure and necessary investment ‘akes
place. Only if these steps are taken, | am
sure, will it be possible to create the
necessary climate for industrial revival.

SHRIMATI ROZA  DESHPANDE
(BOMBAY CENTRAL): 1express my fears
about the statement made by the hon. Mini-
ster for Industries Mr. T. A. Pai in Madras
onJanuary 18. Hehas said that the Go-
vernment is actively thinking of converting
public sector concerns progressively from
wholly-government owned concerns to ma-
tional concerns through enlisting public
subscriptions including that of labour. A
circular was issued by the Minister addres-
sed to the State Industrial Development
Corporations saying that they could sell
their shares only after the project has gone
into commercial production, That is to say,
such shares could be sold after the pro-
ject has gone into full production. Sir, it
is really surprising, looking at the splici-
tude which the Minister has towards the
private sector. I would like the Minister
to explain his policy, what he means by
this. Everybody knows that industrialisa-
tion of this country took rapid strides when
Government took a firm decision to esta-
blish public sector industries. Formally
our imperialist rulers and big monopolists
and capitaliste in the private sector in thin
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country were never interested in industria-
fisation of our country and in fact they
have put obstacles in the path of industria-
lisation. It is only with the help' of the
Soviet Union and the socialist countries
that we have really been able to establish
public sector plants on core industries. And
what is our declared basic policy? 1 would
like to know this from the hon. Minister.
| would like to know what the Minister
has got in his mind. Regarding the role
of the private sector for the development
of core industries or in the field of con-
sumer goods production.

What is the role? Our Finance Minister,
some time back, I think, had complained
that the private sectors did not carry out
the industrial policy in their own fields des-
pite the fact that Government was pre-
pared to give sufficient loans. And, in
the recent period, they have not raised their
capital investment. Also he had made a
complaint that they have not utilised their
capacity of full production. It has been
accepted that after 1971, the private sec-
tor and the monopolists were virtually on
strike in not increasing their production.
Naturally, 1t was politically motivated.
After 1971, Government started taking
some firm positions in the public sector
and n strengthening the economy as a
whole. 'What happened was that soon
after Government began to retreat under
the pressures of the private industry and
the monopolists They allowed expansion
of credit on a big scale which gave rise to
inflation. When people began to suffer
agan because of the rise in prices the curb
was brought about recently. But what
happened was that jt 1s the wages that
were frozen and not prices or profits. It
is the workers who had to face and suffer
in this period of crisis. The thing is that
you really dare not attack the monopolists
but conveniently you can cut the pockets
of the workers who have to face the rise
in prices and who have to fight the frau-
dulent attempt on the part of the mono-
polists to bring down production and raise
the prices. You cannot attack the mono-
polists. When the crisis came, you attac-
ked the workers by freezing their wages.

‘lleunﬂy a news has appeared that all

hilmmpo! bouses including Tata
Mahﬂc
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cnough credit being givea to them and so
they could not increass their production or
expand the industry. In spite of that, what
we find is that the assets of the Tatas have
risen from Rs, 535 crores to Rs. 600.66
crores while the assets of Birlas have risen
from Rs, 487.11 crores to Rs. 601.76 crores.
Even though their assets are increased,
their production has not increased in that
proportion. These monopolists are forc-
ing down production in order to create a
crisis 1 which the corrupt elements of the
bureaucracy, which is very amenable to
the monopolists also gives a hand. The
bureaucracy in your ministry or in other
ministries also is very amenable to the
monopolists and through these monapolists
they ure trying to create a crisis in order
to help the counter revolution in the coun-
try. So, 1t is not a simple game of pro-
fits and losses on the part of the mono-
polists Though their assets are increasing,
their production has not increased. Now,
the financial institutions do give credits
and loans to these monopolists and, as
Tata himself admitted, T think 38% of
hiy capital in TISCO 1s of the loans given
1w him by public financial institutions. Why
not change this loan into equity capital?
TFhis v the exchequer's money and it
comes from our pocket. These tycoons in
the industry are fed at our cost; and they
raise the prices and starve the people in
this country. Why not change this into
equity capital instead of selling your own
shares in the public sector? You are on
record as saying that you are ready to
sell the public sector shares and give them
to the private sector/business men. In.ead
of that, you can very well say that these
loans by the financial institutions would
be turned into equity capital and, by inat,
you would have more control over the
monopolists. So, 1 would suggest why
not you convert the loans given to them
by the financial institutions into equity ca-
pital instead of selling your own public
sector shares?

Sir, in the beginning the private sector
was really given complete freedom in sugar,
cement, textiles, etc. What have they
done! Now, look at the textile industry,
they have not only cheated the consumer
but also the Government You know bow
in the textile industry the mills were wuiti-
mately brought to wandstill, They hawe
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wwallowed up the workers’ money, They
have swallowed Government's money.
When they brought the mills to standstill
then the Government woke up and took
over the textile industry.

They bring crisis in the country and
then build up pressure on the Government
to give them more credit, more money and
allow them to raise prices. I would request
the Minister to think over this. What has
happened to the sugar industry! Why don't
you take 1t over immediately> Why do
you wast until the industry 15 brought to
4 standstill or the workers go on strike”

Our Estimates Committee has commen-
ted upon the sugar industry saying that the
sugar industry in the country is being ma-
nipulated in the interests of a few mill-
owners at the cost of the people, namely
cane-growers, workers and consumers, You
hnow, Sir, the history of the sugar indus-
trv  The canc-growers are paid less and
the tycoons in this industry always ask
for higher prices for sugar The Commit-
tec has recommended that this industry
<hould be taken over immediately. I wo-
uld like to know what 1s the hitch in
taking over this industry In fact. it would
be good if your Mmistry also thinks of
tahing over the cement industry

You have taken over many textile mills
and 1t 15 known that you are finding it
difficult to run your National Textile Cor-
poration cven in getting supply of cotton
On the one hand you have to face the
Teatile Commissioner and on the other
hand you have to face the Cotton Corpo-
tatton of India and inside the National
Textile Corporation there is the hand of
corrupt management of the big mills. No
doubt, there are a few honest officers also
But if we look at the entire picture of the
public sector 1 dare to say that the bure-
aucrats there are in alliance with the mo
nopoly groups and they are trying to sabo
ltage the public sector. This has been out
experience. It is only when you take the
workers into confidence and settle their
demunds that the production in the public
sector can be raised and we can face the
crisis. There is 2 recent example of the
coal industry, Production of coal has gone
up. So i the case with the steel industry.
I want to know whether or not Govemn-
" ment is going to guurd this public sector
162 LSS/ND/?4
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from the bureaucracy which is in alliance
with the monopolies. | can cite an exam-
ple. Take, for example, Rishikesh.. The
cost of production of terramycin there is
rupee one. The sale price is Rs, 2. The
same injection is being manufactured by
the Sarabhais. I can tell you, in Rishikesh,
the quality control is in alliance with the
Sarabhais. So they started rejecting the
terramycin produced in Rishikesh as sub-
standard and then selling it to the Sarabhais,
Our Workers' union had to go and fight
with the quality control chief and asked
them to prove the quality was not good
and that then alone, they would accept
their verdict. This is the way the top
brass sabotage. Look at Pimpri. What is
happening”? Thiv factory also is going to
stop functioning The fact of the matter
15 that we have to guard the public sector
from the bureaucracy which is in alliance
with the monopolists, You can do it oaly
when you take the workers into confidence.
It 1 not the bureaucrats that have increa-
sed the profits in the public sector. It is
the workers and we are proud of the
workers that they have shown that the
public sector can make profits and cap
increase the production provided they are
given full right of varticipation in the ma-
nagement and n taking policy decisions.
Then alone, we will be able to save the
public sector and face the monopolists
who are trying to ruin this country and
challenging our public sector in this coun-

Sir, now, let us take the small scale
industries  We want to protect the small
cale industries. I think this is our idea
But, who fall under these small scale in-
dustries? For instance, you have raised the
excise duty on beedis. This is an industey
which 15 not well orgamised This is spread
over the whole country. 1 would go to
the extent of saying that it is a house-
hold industry.

SHRI N K. SANGHI (Jalore): It is the
Finance Minister who has increased the
duty,

SHRIMATI ROZA DESHPANDE: The
beedi industry comes under them, I want
to know, how are they going to protect
the industry? They should support us.

PROF. MADHU DANDAVATB (Rsja-
pur): She wants the Industries Minister to
fight against the Finance Minister,
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ATl ROZA DESHPANDE: t
s ﬁ! voordination? ANDE: Wi

SHRI 8. M. BANERIEE: If you sup-
part, it is going to be a wmassive support.

SHRIMAT!I ROZA DESPANDE: Seve-
nty-five per cent of the employees are
women, Now, they bave increased the ex-
cise duty on beedis. Why not catch also
the cigarate monufaciurers? There a.e big
tapitalists in this industry, in  cigarette
menuafcturing Look at the fun. The
increase in the case of beedis is something
like 609, whereas, it is much less in the
case of cigirette. Comparing the excise
duty and tobacco duty, you find that they
teally want to shut down the mndustry. In
addition, thi. gives rise to corrupt practices.
It is only the beedies produced under brand
names which are going to be taxed You
are really asking all these manufacturers
to give their brand names and then asking
your men, whoever are in the organisation,
to go into the checking part of it, If you
are interested in employing many people,
then, find out some other method, not this
way, Really, the sdministrative cost is
abing to go up. In addition, what will hap
pen js that it will lead to corrupt practices
among our own Government servants Ins-
tead of that, T would like your Ministry to
think seriously of protecting this beedi in-
dustry. If you want to really raise finances,
please find out some other method. There
are enough sources of finance wherefrom
vou can find money Rut, it should no!
be by imposing taxes on such things as
powerlooms and handlooms.  As regards
the handloom industry, I think we have
been to Shri Maurya so many times for
eniough supply of yarn to these handlooms
and powerlooms. If you raise the taxes
on it. this industry 15 going to be doomed
{ would request your Ministry to look into
this matter and see that the bidi, power-
loom and hondloom industries are protec-
ted,

SHRI S. M BANERJEE: Snuff is also
there.

SHRIMATI ROZA DESHPANDE: I
forgot about it,

MR. DEPUTY-SPEAKER: Snuff-taking
W i dirty teblt; ft fs « filthy habit

ADRIL 28,1978 %ﬁh qu.

390

SHRIMATI ROZA DESHPANDE: The
tmohopolists in this country have pot hel
ped industrialisation of our country. We
have tried other methods also. Wi allowed
foreign capital to enter our industry in so
many sectors. We did it in the drug in-
dustry. What i4 the net resuit? The
whole industry is in the hands of multi-
national companies, ¥You go through the
Hath Committe Report. It is high time
these foreign-owned monopoly goncerns in
the pharmaceutical and drug industries were
nationalised. Our public sector units at
Pimpri and Rishikesh are quite capable
of producing bulk drugs; we can also have
formulations. We can fight these mono-
poly concerns in this industry.

I do not know why we are interested
in inviting foreign capital in our own in-
dustries. For instance, we have found oil
in Bombay High. I do not know whether
the Minister is interested or Government
1s interested in inviting American com-
pames, It is our own find: it is our own

oil,

AN HON. MEMBER: What about Rus-
s1an capital?

SHRIMATI ROZA DESHPANDE: When
Rutstans give you aid or loan, they do not
attach strings to it. Here we go and ask
the Americans. But there you are fight-
iny agamst them on the Diego Garcia is-
sue.

MR DEPUTY-SPEAKER: How does

oil come here?

SHRIMATI ROZA DESHPANDE: You
are inviting them in your oil field.

MR DEPUTY-SPEAKER: How does it
come here?

PROF. MADHU DANDAVATE: It is
needed for industry.

SHRIMATI ROZA DESHPANDE: 1
am speaking about industry and what is
our policy. I want to bring to their no-
twe that this kind of wvacillation is not
going to help the Ministry,

In conclusion, I would like to mention
¢ few things, ¥ would speak miainly about
the tex;ile ipdustry. You have taken
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over some mills. It is a very good thing.
But nationalise the industry. Do not wait
unti} the millowners ruin all the mills and
runa{dvayﬁthﬂlemmytotakethem
OVET.

MR, DEPUTY-SPEAKER: Even that,
how does it come in?

SHRI S. M, BANERJEE: These mills
should be brought under the National Tex-

tile Corporation.

MR. DEPUTY-SPEAKER: That 1s the
Ministry of Commerce.

-

SHRI S M BANERIJEE: The National
Textile Corporation is under this Ministry.

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND CIVIL
SUPPLIES (SHRI B. P. MAURYA) The
policy is with them; the body is with us.

SHRIMATI ROZA DESHPANDE: |
have contacts with the textile mills in
Bombay. I know they come under this
Ministiy. 1 would like the Minister to re
ally think about nationalisation of these
textile mills, then the nationalisation of
the sugar industry and the cement indus-
ny also

AN HON. MEMBER What about the
public distribution system?

SHRIMATI ROZA DESHPANDE: That
vhould also be brought under the contiol
of the Munistry There should be a proper
public distribution system. Unless you
have these things in your hands, you will
not be able to face the monopolists,

Once agamn, I would like to tell the
Minister: do not be guided by the hue
and cry of Tatas and Birla in this coun-

try.

They never do the industrialisation of the
country. It is only through the develop-
ment and expansiop of the public sector
that we will be able to help our countiy.
In fact you should nationglise all the 75
monopoly houses. Then and then alone
we will be able to help the country; we
should do so if we want to really help
the country and bring down thé prices, It
_is not by taxing and freezing obr wages

5 0 - E ,l -l* ﬂqG- . [ T
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that you are going to bring down the
prices. The moment you nationalise the
monovoly concerns and also a few jmpor-
tant industries like sugar, prices will come
down. Whichever committe¢ yau may ap:
point, it will suggest that this industry
should be nationalised. | should like to
caution the Minister: do not try to put
back the wheels of progress in this country
by selling shares in the public sector con-
cerns to the private sector. History and
the people of this country will never for-
give you if you do that.

MR. DEPUTY-SPEAKER: I must re-
peat the ritual of the Minister of Parlia-
Jentaly Affairs the Congress  Members
should mnot take more than ten minutes
cach. Shn Daga,

ot qw wR w (qet) -
S8 HEIRA, AR TN FOETT WY
W1 1974-75 ¥ fod dw o o
g o ¥ faar gam &

“I'ne Industrial Estates programme
was started by the Government of India
In 1955. According to the latest infor-
mation of the 499 industrial estates 444
industrial estates and 9497 small scale
units were reported functioning. These
units had produced goods worth about
Rs. 300 crores and provided employment
to more than 1,38,000 persons. Out of
231 backward districts, industrial estates
had been provided in 160 districts,”

wq & T A SR« AW
¥ g Fmar g A A oo A
g faerar gar § 38 W ogw
NOaT ®X@T E | AT SH¥ST wH
g Rl e e
@ wW &Y T oA ST gW
gt ¢ o wewmmw ¥ oW
TwEE WTE ey §, AR
qET AG F1 A @i § CATH oY
grdle  wrRad | o™ w7
g wd @ §, W w1 Rawda
s &1 gefema A o daw
fredz # s oW W
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o qw W= W)

it q¢ ¥ ngo o u¥o ko,
GHe UHe e A AN A%
wWE naaxagfe s A &Y
ey wr ww & fAar owelw
wERH IR oo & gw fasr w0
14 feqddza =8 ® &\ W
we & faadt Ty af oAvEl
§ 30 Fouwr qm@ F R 9q
w8 o 3w # i fenfedgs
g &1 WEgRawlr 37 ¥ ¥
ot B - B - S S
¥ oy wd  fearddys ¥ wra-
Bdma #fgx 1 s g A
Wl sTEN fawm R wiw owvA ¢
IA XK 98 HH qET g T
g ¥ UF THIA TN BTET AT
F fadrus 97 & AT AT AW A
TZH | N4 yreAT ® FHA arfgT
Y 38 & fa¥y g wwg s
yaT 34 # Ti-AATgw =ifed ar
@ fen & qF ¥_T e,
Zxfiew gEAEE ¥ fon 3w &1 wew
fawir & ST ERTT WR ETA
¥ zeedy Anry arar @1 sgfe @,
Ja ®1 aA-9Yaré ang 39 afeds
AFFT JNTA W JT Frar F &Y
AT S oF T way g, ag woHT
Y ¥ AT A%ar ! FW A
¥ I F7 4ags ST ARG ST
a1 wrar g1 zafeg s =
W AT AR &, I FTTaW
wrar  ang aafy & s arfem
s ¢ fafeus wem”’, “ww g
dm feet’, ¥ 3T w8 &P
g aT ww & arfis & =@rfgn
afsxr grw u fafegy waw’ arh
AN WA cww @, ag feadr
aFdawe gt &, 3¢ A A oAH

fifrg | frad W@ fag A € S
fra% goftfrasd ooz go g WY

APRIL 28, 197 D.G. Min, .
PRIL $ ‘c&ﬁmuw "

fad adm =i, gz Hdy oY
feadt g =w wwefiva gt &7
¥ N wmgm f& dra dsmT &
feg ofar # derad, @ &
at ¥ Fln grags ! gwhwr
fearédz &t @ WA & @ A wgd
g fo am wim = T awd
NI TaRHE W faady fefigan
n=zza €, 37 1 A qdq@r ¥ awv
FE fwEt warm . ¥ oA gar
51 &7 &t W\ & Hhew owA ®
faoc agr 97 a7 & wwAw &,
ofgfadl a1 gem ¢, 1 -FHfrasy
I yEE B WM Rz 2fen =l
A ¢, g2 feasr wEgwr WM EAY
g1 ag wrardiaee 7 @1 sTAT
¢ wa & fAm ¥vr gwa 73
¥fw &Y =@z ¥ ux  "zEar
gt arfer 417 mE wa & A=
art  wrfess A wifgr . oAy
T UF a0 A F &
¥qm w4 R, A1 faega aEn
fea®dz ¥ wrar 93, Al4 Am
g, ar wAq fwardgz ®w  F{rA7 9FqT
o7 At fraE fza o serdfars ad)
2 9 FEe am @ sefeaa
MEZETA N AEY EY ¢ oAl Hu
vamt ¥ oanl Jd g «d 7

¥am 1 aaw f& & 7 ox
fex ox mRo Mo afF gt f%
A9 T w40 w4 g1 F AT few
g4 AFERM@R ¥ ur) ¥ F ag
nT ogqer fF a8 At e g fafem
W & Swwm wE fear W g,
3 FTEBT AAT Z, A I T war
fa. o & ¥ & I ¥ qft om-
FTH aﬁ%s Waﬁﬁm E
TaFRz. & o A1 § wrREET
35 fqdz & a1 @1 ¥ wEw @@
fe za qft 414 s & W Far
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wek #oife gmrel & fao wwmw dEw M awOer 3@ omm Af

g & &l gwt ugEw wWr & wa  yefgwe @z awdt

¢ oy T osmardEy ¥ g g ad a? fafreex agt st WA

atzi?rlw T ¥ qiwa, @ ©
gFA  FHIT THA TEFW ;@A
go § Wk 37§ =i sreEiAew
AT 31 WO owgAc ag gfE TR W
srEvetymm g arfgr @ 0w
sr & Ara & gra =rfzo

H

¥ qrgw FEI & & gw wanm

T & g wIq wigy & A
gar g agr v@r ¥ H 42 W
%7 W@ asr 27 gar § foowaw
ANIA AT AT A ATEAT &,
39 F3} fewdadt x AaFsv FEA
Ed & Wi fan A7y § ¥ ;@
a7 Fbrad AF T oare WA
g At F AT agm fasw W owsw
a1 wRgH FvEr g1 mE o wIRw
CEE TR S L A - S
T afiEEY a7 AT 438 W3
2, 4 frresy & G o 73 Z3ATHEA
Foo o A e 3ma aart #@
arnZssn 72 H¥F Z1 ¥N
F AN Aga #ABE § |

I cannot qucte all your lectures and
become the
fricnds. philosophers and guides of the

speeches that they should

small scale industries

g A wg @ F fa fwrgem
Fsfy  #7 AW TZ IgA A%
qra gAY & WY zR HT [MAT
g afpq wm a1 St vgre g fafwes
o, oqw AT IR At ww
arEfus SWm, AT AT FAT
e faamr ooy A arq ardy @
fs sy feurddz qa n& Il wE
AE VBAT £ Ta ok & s aAgaur
Ag @) madHe @ gfeear
77 fea@ddAz agi ¥ FWM Fq@r
¥ st Im #r mwATER WA g7

iy € dR wEaAEmT 9z g
# ol sgwER @ swmar &1 gwAT
nedz afy1 1959 # =t nawrf arg
A3a w1 IgERA fFar et &A@

g7 agi Tem adr ¥ awl
arge afr & A gl a7 AwgQ
* @Y & fau w@EA a@ § o
32T RIFI FHT wWEw grar )
7 3 At y-ATTEwm  freen
& 41 g/ 9FFT AT AT A9HT
¥493 F qAAmd, & I £ W
gdfrga a@r  fadwry gafen
U Fgar A & f& wmm @
3EEIT FT FAA ¥ 9gA oY AR
feridaen wrur scdfg e
ag 4E1 dAr g @ A qum #
g wET fE T TR g
HH  GER FON 1 TR FR
TEE wEW X WM §P g R,
73 % 9g FT FAFT WATGAT §:

‘ The Commuittee regret to note that
buiring four or five States the other
States do not attach that much impor-
tance 1o the small-scale industry that
it deserves. It 1s unfortunate that in
some States funds allocated for the
wmall-scale industries are diverted to
some other purposes, The Committee
would, therefure, urge Government to
make concerted efforts to ensurec  that
the development of the small-scale
mdustries is given high priority by all

States, particularly by the backward
States ”

578 @ § FW @ G
T WA AW AFE W T
s SO LA

¥4 OF I AWE A I

g fr Twegm ¥ awge, U,
arAYr At dwad § Afew el w5
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dtw  wr  fewr dwad Aft §
(wawr) 7z FO wehrd
qrefy  wr wad, afoft, ¢ff i
afveeft Feut dwad R afes de
fgem  dwad aff § Wi w@iEQ 9w W
wrw aff fXxar gwowr oA
wry? AT s ¥ wrE Qora wdi g

waad & w7 ¥fe gw wiw
N 976 ST 1w af sy
am s ara sEadwr med
# e i A at #F e
wiomEe FfFE X oF TqIw ST
ggar § v il § geErd W
e wex ¥ ® &7 Feaar e
fegr &? gard A1, sasfma
fear & fear 87 ™ § owm
args weT fw o & TR aga
¥ g it faegw 3@ F YA
g ¥ poh@dww FW@ A
Wy wfed B, sAE @ gw @A
W R & o« g @7 A E
gy ogrg §07 wEdY Arwd S
IO F T AN Y| TF B
gl awT  AFET  grew W oA
qrat §, AV SW FT FH & W4T
g1 ¥ Argw, g @A wF, §
A F wAT Y A FR @
f a7z am afr ¥ A
3T ¥ g ¥ & A wg aw
war } A gm W@ oG, Ew
oY wr A A *T w0 Fed
o e, @ feadht g oW &

fameft &1 arx gw 9rf  arew
¥ owgy At ¥ Wy § ww
R FIME’ W Wy =2z ¥
e FEY LA YA E %
o e TURW & a® T A
Ay wld aff & cefey o
o ot o N A

APRIL 38, 1978

POl
faer e & HPew orar Y At
famar &1 s2zw #Y ofy Wi firg oy @
T A g wa ¥ ww faw g £
fonft ot ergifoae  defizusiw §
¥ M AW A E ogawr fae
M AW §, UOEqT w Ay e
¥ g @ fur qgr § e wE-
W w oww ¥ yfas fear ao
1 dwag ofamy & Jw oa
ffqa T oy @E fem o agw
gwar frar)  ¥fem areY ¥ oo
g Tgw ag) W gsfeaw
TEIg R ag dET Wi A
T X 9 g TF fEwaw &
fastr ¥ fwg % Rt feeew
g 5 ¥ dax amw § a3 AW
Ta ™ % faw awar @, w4 ad
ng grft——

JATEQA AR : b &w fawa
g qF &1 T AT FATH L

ot q@ W oI EAT S
XS F1 ;@A wa afad s
g1 owm o afy wgy & -

MR. DEPUTY-SPEAKER: Not I, but
your Minister.

ot qo WAy T SR ATt Ay
TEA  TENBT FT AYRAT FAT QAT
g1 gy A AvedE § A fawar
¥ fedma sy § gaer i
FT QAT FETILAT § | qrEATERT
FTX, d¥ArRLy & faard ®, qoy ATy
Tga At feasd 9F wAY e
g1 o zfew awr  dewdw
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Fm W uiw  fafwec &
oy frx & Wt g srefRal
% fafr #r s Wy & fm
argde w Ffes ey ad fadr
Fagan g 5 wradfew an &%
W JAT ¥F FT I AT TSR
W% LA X FHAT T 1T A€
v STEIR A e st §)
frar fode o1 amae ge €
focar a4 N 9wT Fug w4
q wrIA E wWT qg WY WA
gfw fadz = femiw agw sy
g1 TAFT  WTEEAT TG A
#M qeft ® F7 wvar & sqfE
agt  T-Adfwe weEw oW
AT Y BT F

gdl  TEAN F wravr # qav
s X R g ¥ osaar (e
AT WrFE § Al A TR §
AT MW TFT 9T oAdr
§ widar voar g fv osav WY
FqFT TR FAT |z Y s 3@t
WY Y deediw awdY i

SHRI VIRENDRA AGARWAI
{Moradubad): The Indian economy
has hardly grown by one per cent in 1974~
75. Industrial production hac been virtually
stagnating at the zero level during the
Inst three or four years. The Government
claims that production has gone up by
three per cent in 1974-75, but it is equally
true that the Report of this Ministry [or
the lawt year had predicted an industrial
growth rate of cight to ten per cent in
1974-75. This  particular  situation can
certainly convince us about the gap bet-
woen the Ministry's promise and its actual
performance. This particular situation has
adversely affected our national objectives.

We have two major national objectives.
One is for improving the employment poten-
tial of the economy. At the moment we are
adding 11,000 unemployeds to the labour
force everyday. In Haryana, which s
supposed o be the most advanced State in
the country, the State Government had
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advertised 18 vacancies and they received
22.000 applications. You can very well see
the magnitude of the problem prevailing
in the country. What is -actually happening
on the industrial front? Retrenchment and
lay-off is the order of the day.

Secondly. the major national objective
Yor the country is to attain economic
swaraj, to wttain .elf-generating economy,
But if you see. during the last 27 years
since we have attained political f{reedom,
our indebtedness has crossed the stagger-
ing figure of Rs 10,000 crores. The Gov~
crnment claims that exports are growing
and they are growing at the rate of 40
per cent. But the actual position is that
the trade gap is rrowing at Rs. 1000 crores
a year. We are not able 10 make any dent
so ‘far as our national objectives are con-
cerned. 1t is really a serious problem. 1
think, the Government of the day must
ponder seriouslv as to in which direction
it is going. | say, the economy is deter-
jorating ¢very day rather than making any
progress in any direction.

There is a lot of controversy about pub-
lie and private sectors. 1 would like to sub-
mit that the public sector has come to
stay. It is good that the public sector has
made some profits as well. But it has net
vet been able to show the desired results
because of heavy constraints of capital
resources and operational inefficiency. But
the private sector has also not been able
to grow because of deliberate restrictive
policies. because of ideological inhibitions.
Neither the public sector nor the private
sector has been able to grow Why? Ac-
cording to me. both the public and the
private sectors constitute the national eco-
nomy. They are complementary to each
other. But what the Government is do-
ing is to make them function as two warr-
ing factions in water-tight compartments.
They should actually cooperate with each
other.

As regards the role of the public sec-
tor, nobody in the country is interested to
dilute it or to amend the Industrial Policy
Resolution., The mixed economy is an
ideal which must be given a fair trial. In
the capitalist countries, the laissez-faire
econumies have hegun to have the socialiat
strycture whils the communist countriss
bave begun to pursue the capitslist togls
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and technigques. Therefore, the mixed eco-
nomy is an ideal system which must be
given u fair trial. But 1 would like to submit
that the mixed ecopomy is neither kicking
nor picking. It is wrong to assume that the
mived economy is showing results. The real
situation is that the mixed economy is thr-
eatened with total extinction. It is so much
mixed up and it is a muddled economy
for the simple reason that it has produced
ooor results during the last five years

What has happened in the last five years?
Industrial production has fallen by almost
two-thirds: registered unemployment has
risen by over 5 millions: the rupee has
lost 40 per cent of its purchasing power;
the gross national income in real terms
has remained stagnant and the per capiia
income has declined by 2¢ per cent. This
is the picture we have in this country after

having agtained political freedom during
the last 27 years.

In this situation, the Prime Minister of-
ten accuses the Opposition for exploiting
the economic crises. I want to ask the
Prime Minister. Does she expect the Op-
position to remain as a silent spectator
when the people, particularly, the poor
people are suffering so hard and <o much?
In my own constitutuency, today, in Mor-
adabad, there is no water and there is no
electricity. Whar to talk of setting up an
industry After all, we are a democratic
country. We are not a communist country
where  only one-party system functions
Here, in this country, ¥ think, the Prime
Minister should appreciate the role of Op-
position in a democratic country and she
should better encourage the Opposition to
champion the causes of the poor people.
rather than dubbing them for exploiting
the situation or <abotaging or disrupting
the economic situation.

The Prime Minister has been found say
ing at various conferences and seminars that
she is opposed to growth if it is at the
cost of social justice. It is very unfortu-
nate for this country and also for the
Primme Minister that she refuses to appre-
ciate that growth alone pampers. encoura-
ges and ensures <ocial justice. There can
be no social justice if there is no growth.
This is the point which this Government
has not been able to apprecinte. When
they tatk of social  justice, they try
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to pull down growth, That means, the
Government tries 10 follow anti-production
policies which are largely responsible for
the economic stagnation today.
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At the moment, there is an impression
as i the ruling clique has a vested in-
terest in poverty, unemployment and total
dependence on one or the other power
blocs  There 1s a very wide gap in pro-
mise and perforrmance which has resulted
in a loss of credibility on the part of this
Government The Government claims that
anti-inflationary measures  have brought
down prices from 31 to 8.2 per cent in two
years, This is correct But it is equally
true that mere regulation of money supply.
at best, can ensure price stability for a
short duration. It is a short-term measure
If you are really interested to contain in-
flationary pressures, you must do some-
thing on supply front What are we do-
mg on supply front? That 1« what [ want
to ask the Government. What is the long-
term policy to raise production. to raise the
economic growth rate. So long we do not
raise the growth raic and maximise produc-

tion, T can assurc the Government that
price stabilits  will remain a temporary
phenomenon or st a wishful thinking

HMvperinflation has taken the form of stag-
flation. The recession is showing ugly signs
I« unintended side-effects are of a major
character

We see accumulation of stocks i vari-
ous industries  There is accumulation of
400,000 tonnes of stocks with steel mills
There s a fall n demand for other items.
like. aluminium, cement and copper. All
this really shows that we are very much
within the lmitc of recession. All other
industries manufacturing capital goods have
been suffering badly There is hardly any
demand for anv of the capital goods. All
the capital goods industries have verv few_
orders on hand. Even the consumer goods
industries, like. jute. cotton and sugar. etc..
are in doldrums.

T'here are two major industries which
determine the upward or the lower trend
on the industrial front. These are textile
and nutomobile industries. I will say a
few words about automaobile industry
which is so vital to the economy. That
provides 12 per cent to the total gross
national product: provides Rs. 2,000 crores
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as revenues to the Exchequer and provides
employment to 9.5 million people. This
particular industry which is so vital to
they economy at the moment has found
itself in doldrums. Only one automobile
unjt which has a capacity of 30,000 cars
in & yearis mapufacturing only 1400 cars
a month but it cannot sell more than 900
cars. This unit is losing Rs. 50 lakhs every
month.

The situation in West Bengal today as
has been described by Mr. Dinen Bhatta-
charyya, is so explosive that more. than
400 factories are laying off staff in Cal-
cutta alone, Bur the Central Government
is a silent spectator though the State
Chief Minister seems to be greatly disturbed
at the situation. Why is it so? Why are
we not able to create a demand? What are
the factors responsible for it? Has the
Government gone into it? Though there
are several faciors, I see that the fiscal
policy is the reai culprit.

The total tax on a car is as high as
Rs. 17,000, while a car is available for
Rs. 34,000. The expenditure on the main-
tenance of a car comes to about Rs. 2000
a month because the tax on petrol alone
has gone up by 500 per cent. The Govern-
ment does not do anything either to reduce
the excise duty on car or to reduce the
excise duty on petrol. In these circums-
tances, we cannot really go very far in
reviving the economy, at least in this sec-
tor.

Similarly, there is an anomalous situa-
tion which now prevails and which has vir-
tually paralysed the entire economy. There
is unutilised capacity on the one hand and
glut of output on the other. I am happy
that Mr. Pai who is known to be a man
of very many ideas, who is a dynamic
Minister and who thinks in terms of going
in for rapid industrial development has
predicted that the industrial growth rate
of 7 to 8 per cent will take place during
the next year. But I am afraid the hon. Mini-
ster may have just wishful thinking for the
simple reason thst he has not gone into the
problems which have inhibited the industrial
growth. What are the factors responsible
for industrial stagnation today? Shortage
of tramsport,-coal and other infrastructure
items, responsible for the slowing down
of industrial growth, are not showing bet-
ter resuits. Imadequacy of power is the
T2 LEG)ND/TS
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major constraint, We see that in Haryana,
in Faridabad, for the last two months,
the industries are not working to their full
capacity; the manufacturers did not know
at what time the power would be switched
off, with the result that there was a great
loss, The wheels of industry are grinding
to a halt today. The shortage of both
long term and short term funds and risk

. capital are the biggest problem of the in-

dustry. Credit squeeze has resulted in pro-
duction squeeze.

1 am really sorry that the Prime Minis-
ter has tried to compare credit liberalisa-
tion with deficit financing., Selective liberali-
sation of credit to such industries which are
entirely productive, can hardly be described
as deficit financing. Of course, liberalisation
of credit for speculative hoarding and where
there are large inventories cannot be re-
commended, If there is selective liberali-
sation of credit. I am sure, it can go a long
way in accelerating the pace of industrial
growth.

I will mention five measures which, to
my mind, are vital for reviving the eco-
nomy in the field of industry: one, down-
ward revision of interest rates; two, higher
debt equity ratio: three, withdrawal of the
present day dividend freeze; four, incen-
tives for revival of the capital market; and
five, dual pricing policy.

Today we are interested in seeing that
the economy is revived. But how are we
going to revive the economy? How are we
going to meet the challenge of inflation?
How are we going to have a growth rate?
At the moment, Government should really
apply its mind in terms of development
of medium technology. Medium technology
is the need of the hour. If this country is
to be developed. if we have to provide
employment to the educated unemployed.
we must develop medium technology. Me-
dium technology is the answer to the pro-
blems of the country. Whatever we have
done in Haryana is a pointer in that
direction. Japan and Germany have grown
as major industrial giants because of med-
ium technology. If you really want to de-
velop medium technology on an all India
basis, you must provide easy credit, cheap
raw materials and cheap electricity, and [
do not see anv resson why a common
man, a small man cannot set up some sort

of a medium technology.
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If you really want to meet the chajleng:
of inflation, mass  production of wage
goods 1 the answer We need to produce
consumer good. at a large level, at a
mass level, and it it can be done through
the process of medium technology, noth-
ing like that 1, for one, believe that
the production of wage goods should be
reserved for medium technology Medium
technotogy should develop and should
grow at such a fast pace in this country
that we should really be in a position
to say that the problem of unemployment
in this country could be solved. That
one of our national objectives. All our
planning, all onr economic thinking, all
our ideas, will have little meaning if a
large number of people in this country
continue to be added to the category of
unemployed and create law and order pro-
blem in the country The real problem of
this country today is to provide emplov-
ment to our educated young men

Large scale and rapid industrialisation
1s the key to economic prosperity. At the
moment 1 feel that, if the economy could
grow at the rate of eight to ten per cent
a year, the industrial growth rate can cer-
tainly be rarced at the rate of 18 to 20
per cent a year 18 to 20 per cent a year
1s very much within our reach The pro-
ductivn in the country needs to be multipl-
ed to meet the demands of 100 crores
of people by the end of this Century
We must have 1 long term perspective
By the end of this Century, the popula-
tion of this country will reach the figure
of 100 crores And we have to think in
terms of raising  various industrialiced
items on that basis I feel that India
must produce and must have a prospective
plan to produce at least 700 million ton-
nes of steel, ahout 4.000 million tonnes
of oil, 40 million motor cars, and 10
m:llion trucks Similarly, we should plan
ir terms of having 50,000 million vards
of cloth production Sugarcane produc-
tion should ctoss 329 ciore metric ton-
nes These are the targets we should set
before us and .chieve if we really want
that poverty in this country should be
eradicated

Modern technology, put no limits to pro-
ductinn.  Large-acale  moderately priced
production will set in a chain reaction of
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mcreased demands being met by expand-
mg production  The vast  population,
hungry for goods, must be turned into
an unlimited consumption market and
an efficient working force. This country is
known for ity creative genius. The whole
thing is that this creative genius needs
to be harnessed and a fuller and freer
expression of this creative genius will cer-
tainly go a long way in showing the re-
sults, and make the country prosperous.

If these things are done and done in
the right direction, 1 really do not sec any
rcason why we should not be able to realise
our national objectives.

I have great faith in the leadership of
Mr. Pai who 1s at the helm of affairs, but
somehow or the other T have found him
too good to deliver the goods. At the
same time, the 1eal situation is that the
goods must be delivered That is the
crux of the whole situation That 1
how the nation will test and judge Mr. Pai
and on which the imdustrial recovery de-
pends

SHRIMATI V IFYAI AKSHMI (Sinva-
has) T am greatful to you for giving me
time to participate in the discussion on the
Demands tor Crants of the Mmistrv of
Industry and Civil Sunplies. I shall Iimut my
observations to the problems facing the
small secale «ector of our industrial acti-
vity

It would be relevant if 1 first deal with
the match industry of which about 90°
of units are located in my constituency
This industry alone 15 providing bread to
more than two lakh families in my area
But, unfortunately, 1 must mention, this
industry to-day is facing a total extinc-
tion due to two main reasons  First is
the utter apathy on the part of the autho-
rities and the second is the acute short-
2ge and non-availability of essential raw
materials

Allow me, Sir to give an illustration of
the employment potential of this industry.
The railways which are the biggest public
sector undertaking in the country, employ
about 15 lakhs of people with an invest-
ment of Rs. 5000 crores. But the match
industry which has only Rs. § crores in-
vestment employs more than 3 lakhs per-
sons The turn-over of the small scale match
industry annually is of the order of Rs, 45
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crores and the industry contributes Rs. 18
crores to the public exchequer every year
49 Central exicse duty.

607, of the country’s requirements of
matches are met by thousands of small
scale manufacturers in  the hand-made
match units scattered all over the country.
It is surprising how they have survived
all these years in competition with the
monopoly mechanised sector. The Wes-
tern India Match Company, Bombay,
known as WIMCO, is having its factories
in various convenient  centres with a
wit'e netwo:k of  distribution outlets,
This foreign concern meets the remaining
40", of the country’s requirements. This
is a Swedish company operating in (10
countries. | say this to emphasize that this
company's production  pattern is highly
sophisticated with  automatic machinery
and equipment. [ will now relate the un-
enviable plight of the small scale match
industry.

The major producer of potassium chlo-
tate, the basic chemical required for the
malch ndustry s the WIMCO, account-
g lor 757, of the output in the country
The huge production is consumed by them-
selves,  The small scale industry mecting
6y . ol the requitements of the nation
is depending upon the 259, of potassium
chlorate produced by the Mettur Chem:-
cals and Travancore Chemicals of Alwaye.
Untortunately, the Mettur  Chemicals
could not produce it because of the acute
puwer shortage in Tamil Nadu.

Ihe Travancore Chemicals' distribution
system is not at all fair. The joint sector
unit for producing the basic raw materiul
has not yet gone on steam for want of
power. Unless 600 tonnes of Chlorate is
imported within a month and supplied im-
mediately the entire small-scale industry
will be extinct creating unemployment to
lakhs of people.

In this context 1 want to say one thing.
| thunk Mr. T. A, Pai and his able team
has now cleared the import of 300 tonnes
of chlorate and they are further examin-
ing the additional import through STC.
So, 1 thank hon. Minister on behalf of the
match industries which are mainly situated

in my constituency.
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Another raw materinl required is red
phosphorus, The indigenous producer is
not able to meet even 50% of the require-
menis of the match industry, On account
of this acute shortage during the last 2
years the open market price has gone up
sky-high. There is urgent need for import-
ing the necessary quantities of red phos-
phorus if the small-scale match industry
15 to survive.

The requirement by the handmade sec-
tor of aoout S000 tonnes of blue match
paper is not being met though it is pro-
vuced within the country, If the Govern-
ment © true to ity profession of sympathy
for the small-scale sector, the big pro-
ducers of paper must be statutorily com-
pelled to supply this paper to the smail-
scule sector ot the Government should
ecarmark it and supply the same to the
small industry,

The industry 1s facing a crisis in its re-
quirements of soft wood timber also, The
WIMCO has spread its net far and wide
in the country for meeting its require-
ments of soft timber. It buys in Assam,
Karnataka and Kerala. The small sector
ha. been left high and dry in regard to
its requircments of soft-wood timber. The
classical example that can be given here
is ‘the shark eating the small fish’. As |
may nat be able to give a complete list
of problems facing the small match units.
I would request the hon. Minister, Shri
T. A. Pai, to consider sympathetically the
memoranda submitted by the Sattur Small
Match Producers' Association. the Chamber
of Match Industries Sivakasi and the five
small match producers’ industrial coopera-
tive societies and take immediate action on
their requests. | also request the hon. Mi-
nister to use his good offices with his -
colleague in charge of Finance, who has
a wide knowledge about the industry, {or
enlarging the difference in central excise
duty between the mechanised sector and
handmade sectors of this industry from
the present 30 paise to 2 Rs. per gross, so
that the small units may survive and pro-
vide basic amenities to the vast number
of people engaged in the industry. Simi-
larly for encouraging exports, setting up
of a council can also be thought of.

On 19-8-74, under the Chairmanship of
the Joint Secretary in the Ministry of In-
dustry a meeting was held in which the
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soall scale maich manufacturers, the pro-
ducers of the raw materials and Director,
Tamilnadu SIDCO had taken part. The
producers of raw material had agreed to
cerdain common course of action in the
interest of small scale match industries.
But as usual with such discussion, unfor-
tunatsly, so far the problems of the smali-
scale uttits have not been solved. 1 would
request hon. Minister to look into the
matter and find out where the whole
thing has been blocked against the interests
¢f the small man.

Another serious problem faced by the
small match industrialists is that they are
to run from pillar to post from Sivakas
to Madras, Madras to Delhi, Delhi to
Bombay, Bombay to Punalur, Punalur o
Alwaye, for one thing or the other,

I would like to suggest constitution of a
small-scale Industrial Development Banhk
with branches in all the State Cap'tais
50 that the financial and raw material 1e-
quirements of the small scctor are met to
a great extent. The small-scale indus.ries
cells in the nationalised banks are not fun-
ctioning effectively

Sir, as you are aware of the power scai-
city throughout the country it is said thut
this crisis will continue for a decade ‘o
come. In order to tide over this, the
Government must set up an industrial
unit in the State <ector for manufacturmg
small generators so that they can be sup-
plied to the smuall-scale sector which 1 beiag
crippled from all sides, namely, want ol
raw materials, want of power and want of
finance due to the general credit squeezc

And at the s2me time, 1 am also happy
that the Minister has created 2 ‘speed cell’
and a ‘special cell’ to look after the pro-
blems of the country and make immediote
arrangements. J am told to-day that
Hindustan Photo films will get their power
without any cut, I am also told for maich
and other indusiries, requirements of wa-
gons are completely met with by the Gov-
ernment.

The other day on the 19th of this month
Shri A. P. Sharma made a statement m
Hyderabad that the Centre would be sett-
ing up 1,60,006G small scale units durmg
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the Fifth Plan. 1f the existing umnits can-
not be protected from various problems
which | have narrated above, ] wondesr
whether tho 1,60,000 units target during
the Fifth Plan will at all be achieved.
When numerous problems of various exist-
ing small-scale unuits are remaining unsolv-
ed, 1 don't know how the government will
be able to back the new ones.

I have gone through the 197475 report
of the Small' Scale Industries Project pro-
grammes which is in operation in 49 pro-
jects areas during the past Il years. It
wis decided in December, 1970 that this
programme should be further extended to
cover the entire country within a period
of I¥ -20 vears. 1t is alvo stated in this
annual jeport that 57 districts were taken
up for the Fifth Plan, In order to cover
tne entire countrv 57 more districts are to
be covered under the project. After the
discasston in December, 1970, only § dis-
tricts have been brought under the RIP
during this four and a half years. At this
rate, to cover the entire country under the
RIP programme. the government may
take another 50 to 100 years and not 1%
to 20 years, as has bcen stated in the an-
nual report of small-scale industries, 1974
and 1975

I only wish 1o sound a word ot caution
that the government should not raise the
hopes of rural people by painting a too
optuimistic picture n the annual reports.

In Tamil Nadu, Thriunclvels, Salem, Chin-
gicput Districts have been covered under
the Ruial Industries Project Programme
In the second batch, Ramanathapuram and
Dharmapuri Districts are to be covered. 1
would request hon. Minister to take im-
mediate action in setting up the R.LPs in
the aforesaid two districts which have been
repeatedly worst hit by droughts, 1
would like to know whether the 27 taluks
m Tamilnadu which have been declared
as backward areas, will be covered by the
R.IPs. On broad matters of economic
policy the broad basic objectives of plann-
mg in this country are economic develop-
ment and social welfare. The establish-
ment of a socialistic pattern of society, the
removal of poverty and reduction in in-
come disparilies are- the major social
goals that we have set for cursejves. The
cooperative movement basically represents



i In my wview our
auccess in building up a social order
which soeks to harmonige individual ini-
tiative with social equity is exactly pro-
partionate to the rate and coverage of
the growth of cooperative movement. In
cooperative movement, we have a structu-
ral frame in which individual enterprises
can be organised in relation to social needs.
In terms of socio-political significance, co-
operative movement porvides the comer-
stone of our effort to build a free but
equitable social order. But, Sir, in this
context, 1 regret to say that the coopera-
tive industrial service societies in match
industry and, at the same time, in differ-
ent industries, have not at all been patro-
nized by our Government.

So, in achieving these objectives of plan-
ning. the cooperatives have an important
role to play. This is primarily because
woperative movement symbolises popu-
lar participation without which no phas-
ing could have any meaning. It also sig-
nifies decentralisation of  socio-economic
efforts at micro levels relating to the phy-
sical needs of masses of people. Actually,
it is the national effort at the micro levels
which is more direct, more purposeful,
more effective and so more satisfying. Eli-
mination of economic exploitation by mid-
dlemen is inherent in this concept. [ am
gratified to note that during the last two
decades the cooperatives have diversified
their activities and are now a force to
reckon with in almost all fields of cco-
nomic  activity except large industrial
units.

MR. DEPUTY-SPEAKER: Please con-
clude.

SHRIMATI V. JEYALAKSHMI: Sir, I
am concluding. Sir, I am thankful to you...

MR. DEPUTY-SPEAKER: 1 shall be
thankful to you if you conclude now.

SHRIMATI V. JEYALAKSHMI: Sir, I
am concluding within a minute, I expect that
under the stewardship of Mr. T. A. Pai,
the manifold problems of the small scale
indusgries will be solved so that the ideas
and ideals of Gandhiji for rural uplift
can be achieved to a great extent. With
these words, I conclude and -1 support the
demands,
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SHRI V. MAYAVAN, (Chidambaram):
Mr. Deputy-Speaker, Sir, { rise to say a
few words in respect of the Demands for
Grants of the Ministry of Industry and
Civil Supplies. Sir, the Ministry of Indus-
trial Development has been mainly concer-
ned with regulating the industrial develop-
ment, Such regulations may be necessary
in the interest of planning in the establish-
ment of industries, But, the regulations
that we have had so far had stified the
industries in various States of our country
and promoted unnecessary centralisation
leading to massive corruption in the centre.
This has also made a mockery of citizens’
rights to participate in the industrial
growth. Happily, there is some appreci-
able change for the better very recently.
The hon. Minister for Industry and Civil
Supplies has exhibited a sense of realism
and has initiated measures to obviate the
needs of citizens coming from distant
Kanyakumari district to get industrial li-
cence up to one crore of rupees. This
is the plea of the Tamil Nadu Government
f.r the last seven years. Sir, inflation has
gone up by 30% now. The hon. Minister
should have taken these measures some
seven ycars back. Some five years back.
the investment needed for setting up an
industry was Rs. 20 lakhs. Now, it would
be in the order of Rs. one crore. Indus-
trial costs have gone up like anything be-
yond any one's control. My plea is that
the, hon. Minister must have the guts and
gumption to declare that industrial licences
up to Rs. 1§ crores can be issued by the
Statc Governments. 1t would then stimu-
late the industrial development in different
parts of the country. All industries re-
quiring indigenous technical know-how and
machinery with a small amount of Rs, IS
lakhs of foreign exchange could be de-
licensed. Sir, the other day also, in reply
to a guestion put by me, the hon. Minister
has said that about 1,300 licences have
been issued and that he would consider
the request made by me. 1 would request
the hon. Minister to consider this point
when indigenous technical know-how and
mgchinery are required for industries in
India.

Sir, the latest thinking in the Lima Con-
ference is that industry and agriculture
should teceive equul attention. The most
stumbling block here, to quote the words
of Dr. Minhas, is the ‘Stalinist model of
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sult, we ‘haye neglected the infrastructure
. 'so necessary for industries to expand and
"'to Bourish. Power cuts have been imposed
_in UP, Madhya Pradesh, Punjab, Haryana
“4and Tamil Nadu. For all this, 1 hold
the Central Government responsible. Had
~ they. diverted resources for the erection of
" power projects, we would not have been
“in this mess. | want to ask of the Minis-
ter of Industrial Development: what in-
‘dustrial development can you have when
~ your industries: arc starved of power? The
number of mandays lost due to powercuts
is -equal to the workdays lost in sirikes.
Of course, the mandays lost due to power-
cuts do not strike the headlines in the
press like the workdays lost due to em-
ployees’ strike. Industrial development will
be a myth if an integrated approach is
not made to stabilise the generation of
power which is a tundamental requlremcm
of all industrial development.

| should like to remind this House that
‘the Tamil Nadu Government passed a un-
animous resolution requesting the Union
Government to hasten quickly the second
mine cut at Neiveli. As a result of the
indecisive stand of the Central Govern-
ment, Tamil Nadu had lost about Rs. 400
crores worth of manufactured goods due
to powercuts apart from the employment
potentialities lost. At the tim¢ when the
Tamil Nadu Government requested the
Centre to implement the Neiveli second
mine cut, the cost was only Rs. 28 crores.
Today even according to the admission
of the Central Government. it would be
of the order of Rs. 82 crores. But 1 say:
better late than never.

It appeared in the press that the hon.
Minister has already negotiated with the
Minister of Petroleum and has got more
allotment of diesel 10 diesel engines al-
ready owned by consumers. This is a wel-
come approach, 1 would also request the
Minister to procure more number of diesel
engines and supply them to consumers on
a hire purchasc basis. This would defi-
nitely improve industry wherever it has
been set up. .1 would also request the hon.
Minister .to consider the following 1hmgs
In regard . to  regional development,

have today a new Kashmiri presiding over_

the Planing Commission. 1In ‘this “Country,
tu quote - the wm-ds of Shakespeare, ‘an
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“Amreth to an Amteth succeeds’. What
“his competency is to deal with these pro- .

blems is a matter of debate, The Planning
Commission has not devoted. any attention
to regional development at all. Had it
done 50, we would have had an entirely
new approach m strengthening the infra- =

- structure and creating a certain proportion

of excess capacity of industries like power -
and communication, Lack of power affects
both the public and private sectors;. it
alsi increases the unit cost.

1 welcome: Shri Pai’s pragmatic appro-
ach in regard to the public. sector under-
takings of the Central Government, |
wish that he is enabled to put through
his plan of associating private capital
with the central public sector undertakings
which are in urgent need of such blood
transfusion in spite of Rs. 3500 crores of
investment.  But certain Congress Purty
members overflowing with a pseudo-ideo-
logy are out for Shri Pai’s head. | am
happy that the Prime Minister has given
them a drubbing in the meeting of the
CPP.

I would like to emphasise here the 1.ced
for associating the States also with this
process of refurbishing the central ‘under-
takings. Governmemts of the States in
which these undertakings are located must
have a financial interest in them. The
IFCs of the States must be permitted to
invest in central public undertakings in
those States. For example, if the Tamil
Nadu Government has some financial stake
in the Madras Fertilisers in Madras, its
management will be more careful and will

not show any affront to the State Govern-
ment,

On the 9%h of April when a question
was asked by me in this House the hon.
Minister said that the Central (overn-
ment had neither asked the States to in-
vest money nor had any State Govern-
ment come forward to invest money on
public sector undertakings. 1 should re-

-quest the Minister that in future if any such

scheme is drafted. he should ask the State
Governments also to subscribe to the share
capltal of the public sector undertakings.
1t is a joke to talk of participation in plan
ning and regiopal development at grass

- root level when power, initiative and deci-

sion and all such mnters arc concentrated{_
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in the Centre. There should be a dialo- office by our hon. Industries Minister.

gue with the State Governments to region-
alise industrial development. Under the
wise helmsmanship guidence of Mr. T. A.
Pai for the first time the Industrial
Policy Resolution of the Central Govern-
ment had been allowed to breath some
fresh air. The other day in reply to a
question the hor. Commerce Minister said
that nearly three lakhs of licences were
issued per annum and some lapses are
bound to be there, Similarly, if the In-
dustrial Development and Regulation Act
has to be implemented in utter Jisregard
of the existing industrial scene, naturally
there will be industrial imbalance in the
country. Maharashtra and West Bengal
have got the first and second place res-
pectively in having the largest number i
industrial concerns, Andhra  Pradesh
Kerala, Mysore and Tamilnadu are star-
ved of such central undertakings. The
Instrumentation unit which has been com-
ing up in Palghat has not seen the light
of the day. As ex-chairman of the Life
Insurance Corporation. the hon. Minister
while presiding over a meeting said that
the [ IC was not at all helping deserving
people in respect of credit facilities. We
congratulate him because being a Minis-
ter, he indicates the lapses wherever they
arc. | understand that there is a special
secretariat for the Rirlas, or for Tatas, just
to get credit from the LIC within 24 hours.
For a man like me, or you. Mr. Deputy
Speaker, for getting a loan for the cons-
truction of a house it takes about 6 to 8
months, Wherever there are such im-
portant Proiects finance from the public
financial institutions should be sanctioned.
The House knows that the Integral
Coach Factory is located at Perambur.
[ do not know why the Railway Board is
<etting up an industrial unit near Ban-
galore for manufacturing components.
Would it have been improper if this unit
had been located in Perambur?

I should like the hon. Minister to lay
down guidelines for setting up a Central
undertaking. The parent policy of our hon.
Minister T. A. Pai has paved the way
for some relaxation in the commerce po-
licy. Credit goes to the hon. Minister for
Industry. equally to the Minister of Com-
merce. Right from the First Plan the
public sector undertakings bad not shown
any profit, After the assumption of the

they have turned the corner and about 15—
60 per cent of the public sector under-
takings have now earned a profit of Rs. 150
crores. It is a good sign. 1 should like
the hon. Minister to encourage cuch pub-
lic sector undertakings so that more pro-
fits can be earned.

Even our Finance Minister. when he
was earlier in charge of industries, tried
his level best. but it has brought a gloomy
picture all around.

15.00 HR~.

The Secretariat for Industrial Applica-
tion is always a negative body. It turns
down thc application even for minor lapses.
It some information is not given in the ap-
plication, it is turned down. The minister
shouid make the SIA a positive body in-
stead of ity being a negative body. It
need not apply restrictive practices. Let
it he liberal in allowing the applications.

In respect of the DGTD. | am told that
things are manipulated. A committee will
have to be appointed to review the posi-
tion of the SIA and DGTD.

About the cur industry, already 16,000
to 17.000 workers are laid off. What are
we going to do about 1t? ‘The prices of
cars have gone up. About scooter in-
dustrv. mv own friends who got allot-
ments of scooters have taken them back
to the distributors for replacement of parts,
Scooters are sub-standard and do not give
good service. The minister should see
that the distributors replace good stand-
ard parts. The ancillary industries for
scooters are also manufacturing only sub-
standard products. The minister should
see that the ancillary industries manufac-
ture good products, because that is an in-
dustry which is very essential for the
scooters.

We have celebrated the silver jubilee of
our independence. but the paper cost has
gone up. One ream costs Rs. 92. Be-
cause of this. the prices of text-books and
exercise hooks have also gone up and
are beyond the reach of the poor stud-
ents. An early action has to be taken in
this regard.
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Whan the Minister assumed office, he as-
sured that 80% wof the capacity in the
cement industry will be utilised. For
about three months, this was honoured.
Thercafter cement is not within the reach
of the commin man at all. Though ade-
quate steel is available, a genuine builder
of the common man at all. Though ade-
get cement.

The Minister 1n charge of Civilt Sup-
plies, Shri A. C. George, is young, ener-
getic and exotic. When the super bazar
movement was imtiated, it was showmg
good progress, but the Delhi Super Bazar
has failed. Tn Tamil Nadu, the Kama-
dhenu and other Super Bazar are success-
ful, 1 request the Minister to eradicate
corruption in the super bazar. Coruption
starts from the purchases side. Instead of
buying the materials only from coopera-
tives, the super bazar people buy it from
the 'middiemen, who raise the prices.
Even scarce materials like atta are not
available to the genuine consumers. Under-
counter business is going on.

MR. DEPUTY SPEAKER: They must go
to Tamil Nadu and have a look.

SHRI V. MAYAVAN: T request the
Minister to look into the corrupt practices
in the super bazar.

SARDAR SWARAN SINGH SOKH!
(Jamshedpur): Mr. Deputy-Speaker, Sir, I
congratulate the Minister of Industries and
Civil Supply for the performance of the 15
public sector undertakings under his Ministry
employing 15 lakhs of labour and 50,000
managers, which has  been remarkably
good, especially since Shri T. A. Pai took
over the portfolio of this Ministry, though
some of our colleagues do criticise the
policies of his Ministry, which is rather
unfair on their part, as we are committed
to a mixed economy. I do not agree with
some of the members who say that produc-
tion has not gonme up. It is rather unfor-
tunate on their part to make such charges.

The automotive industry at present is
showing a trend of growth in tractors,
commercial vehicles, scooters, mopeds and
motor cycles. But the pricing policy of
the automotive anciflary sector needs the
immediate attention of the Government.
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The Secooters Indix plant at Lucknow
has started producing scooters, which are
now on the roads, and the working of the
plant under the present management is
commendable. They have got export
orders to the extent of Rs, 2 crores, ] do
not agree with the hon. Member who just
now complained that the quality of the
material used by them ls substandard.
He should go and see it for himself. 1
have seen it. They do not use sub-stand-
ard material. Their scooters are better
than those some other companies.

SHRI V. MAYAVAN: | am using that
scooter.

SARDAR SWARAN SINGH SOKHI:
The prices of cars have almost doubled
since 1971. Government should check it by
introducing some method, or the manage-
ments of the private sector plants should
be taken over by Government in the na-
tional interest.

There is a general demand from the
industries in the small scale sector that
the levy of one per cent excise duty on
manufactured goods should be withdrawn.
Otherwise, instead of adding to Govern-
ment revenue, it may lead to more
corruption because factories which are
employing less than S50 persons and run
with power are exempted; similarly,
factories not using power and employing
upto 99 persons are also exempted. It
may so happen that the small scale indus-
tries may misuse these exemptions. In
order to avoid such malpractices and
discourage corruption, I would request
the Minister to take up this matter with
the Finance Minister and see to it that
this levy does not apply to the small scale
industries.

Now the limit for a small scale industry
is a capital of Rs. 74 lakhs. Keeping in
view the all-round price increase of
machinery and equipment, 1 would
suggest that this limit should be increased
to Rs. 10 lakhs with immediate effect. The
nationalised banks should give loans to
genuine registered small  scale units in
their respective States.

Though the performance of most of
the public sector plants s satisfactory, the
performance of the Indian Standard Wagon
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and * Burn Company should be improved
further by injecting fresh blood in these
plants.

It is heartening to learn from the
Minister of State, Shri A, P, Sharma, that
there would be at least one small scale
ingustry for every seven villages in the
country by the end of the Fifth Five Year
Plan. I may say here that my State of
Bihar, from where the Minister of State
also comes, is not only rich in natural
resources but has also abundant raw
materials for setting wp many small scale
industries. It has also idle man power,
but yet small scale industries have not
taken roots in that State. Many small
units set up during the last few years
have either flopped or are languishing.
The Government should learn a lesson
from what has happened in the past and
realise that the first requirement is to re-
move the bottleneck.

No private sector or public sector plant
should be allowed to expand unless it
produces to its full rated capacity first,
for a certain  period, because what is
happening at present in the private sector
car and scocter manufacturing units is
that they are hept at the lowest produc-
tion rate to create an artificial shortage
and thue make profit. This should not
be alloWed to happen.

7 would request for more and morc
employment to the people belonging to
the backward classes of the country, whn
are the rcal sufferers, because they do nct
pet justice in the matter (f employment
in the private sector plants  So, they
should be given employment in the public
sector industries of the country.

I would also suggest that the Govern-
ment should introduce courses in business
enterprise in the educational institutions
throughout the country and train students
to get themselves self employed. instead
of getting into the trap of law breaking
clements and spoil their lives.

Now that Sikkim and Arunachal Pra-
desh have ‘become the new States of India,
to start with, the Government should
citablish small and medium scale indus-
tries and Iater major industries suited to
these areas, because these are the most
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backward arcas from the industrial point
of view and need all sort of development
schemes.

There are many industries in the privats
sector which are producing below their
licensed capacity, for example, Telco in
Jamshedpur. These plants should run
three shifts instead of two shifts to reach
the rated capacity of production. Telcos
manufacture commercial vehicles which
are in great demand in the country and
abroad.

I have no hesitation in saying that a
backward State like Bihar cannot develop
unless the Centre takes the initiative to
build up the proper infrastructure. The
heads of industrial development authorities
are not technical people, but magistrates
and SDOs, who do not know the ABC
of industries, who know only to pass
orders, right or wrong. On account of
this the small scale industries in the State
suffer. The State Governments should be
properly guided by the Centre in the
establishment of the right type of
small-scale industries. Even loans are not
granted by the nationalised banks to the
small scale industries. In fact, they have
recently withdrawn all the facilities grant-
¢d m the past. Sir, I would submit that
industries cannot be run in this way.

Even though there are still  ghost
registration of non-existing small scale
mmcdustries  throughout the country, no
action is taken by the Government except-
ire piving us replies to  questions in
Parliament.

Many times questions have been raised
in Parliament about the Coca Cola Export
Corporation, which is 100 per cent. an
American Company. Crores of rupees go
out of the country in the form of profit
or payment for the price formula. 1 do
not understand why the Government is
not putting a stop to that. On an initial
investment of Rs. 6.5 lakhs, they have been
able to draw Rs. 12 crores, apart from
creating a huge reserve in India. In this
wav a day may come when the wealth of
the entire nation is drained away, because
we do not receive any material in return
for the remittance and repatriation. Seriots
thought should be given to this problem
without any loss of time.
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With these words, I support the De-
mands for Grants of the Ministry of In-

dustry and Civil Supply for the year
1975-76.
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[SHRI VASANT SATHE in the Chair)

SHRI D. D. DESAI (KAIRA): Sir,
while supporting the Grants of the
Ministry of Industry, | would like to
congratulate the Minister of Industry
and Civil Supplies for the excellent per-
farmance he has made during the past
one year and half. Sir, last year, he endéd
with about 3.5 per cent. annual growth.
This year, 1 hope, it would be about 8
per cent. 1 would like to make a few
suggestions for the general benefit of the
House and the Minister in this respect,

In the public sector—be 1t the steel
plants ot any of our exmsting industries
such as heavy industries plants like the
Heavv Electricals, Bhopal or Ranchi or
any other units—our performance has
been fairly good We hope to do still
better next year The intention has been
to get a better return from the investment
made for the benefit of the country. This
was the purpose when we started with
the big public sector units. Unfortunately,
we got Into wrong situations. But,
happily. the present Minister has pulled
out most of the plants from his earlier
assignment as the  Minister of Heavy
Industry, and presently as the Minister of
Industry and Civil Supplies. Sir, T would
sav that the performance in the public
sector units has been not marginally
better, but, has been substantially better.
The reason has been  better planning,
better  control, better production pro-
grammes and earlier anticipation of what
is needed and how we should go about
the work. I am only worried about their
doine too well. The reason may be that
the availability of orders would be a little
difficult in the coming years, and for that
matter, T would strongly request the other
Ministries like the Ministry of Energy,
Ministry of Steel and Mines, Ministrv of
Railways and so on to plan their require-
ments ahead so that the Industries Minis-
try may fill up their order books so much
that there is no Jet up or demoralisation
in any of our public sector units. Steel
plants are also operating fairly well with
the result that the availability of steel
with the Ministry had improved and the
export performance of the engineering
units, which use steel, has also gone up
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capacities and availability of equipment
canpot meet the targets that we have
fixed, unless we have better inputs One
of our largest inputs is agriculture-based.
Here, we have cotton, jute and many other
items like oilseeds and so on. All these
items are in short supply. Of course, the
Agriculture Ministry is doing good work.
In fact, our worst fears that this will be a
bad period have proved wrong. We are
already doing better and prices have
come down. One of the reasons why the
Ministry may not achieve its objectives
would be the limited finances that are
made available for operational purposes
The capital equipment which we have
installed, some having a foreign exchange
component, have to be better utilised. To
do that, 1 would strongly suggest that in
regard to the financial requirement—here,
we have certain limitations and we have
imposed certain  restrictions—what is
generally known as credit squeeze—we
may selectively operate on the basis of
credit planning which the hon. Minister
explained to us today at the consultative
committee meeting. This credit planning,
unfortunately, 18 not yet ready We will
have to work out the details in regard to
credit planning and for that some emergent
action would be necessary on the part of
officials who are connected with this, Sir,
if we have to do credit planning, one of
my suggestions 15 that we should take into
account the production planning cycle of
each item and the lead period re-
quired for the delivery of raw materials,
the realisation of money after the goods
are processed, inspected and despatched
and moneys recovered. This cycle could
be worked out with reasonable accuracy
and the Ministry could operate on the
basis of some norms which are already
there in the industry There is another
aypect Even when the credit planning is
done and the current assets are operated
to their rated capacity, the absorption of
finished goods is presenting great prob-
lems. We have already seen that even in
regard to items which were in short
supply, the accumulation of stocks has
started taking place. The flow of money
into the consumers’ goods sector will be
necessary and one of the biggest consumers

in the rural areas.

Therefore, the rural people, farmers
basically, should get a reasonable rate for
their output. for their crops. For that the
APC should take into account all the
inputs including the labour of the farmer
and his entire family without limitation
of their efforts.

] would say that iIf we have to have
availability of funds which the general
public, it would naturally attract a cer-
tain amount of draft on the available
ghods A certain fear may be expressed
about possible inflation, which is one of
the factors we are presently attacking. We
must congratulate Government on having
contamed inflation from a level of 2730
per cent previously 1o a lower figure this
year -1t may end up with a maximum of
9 per cent We have not to halt inflation,
but to roll it back If you want to roll
it back, we cannot do i1t by denying the
people goods and services but by produc-
ing surplus goods and services and that
at progressively lower mput costs The
major input being raw  materials, this
means a substantial reduction in the cost
of inputs of raw materls.

There agamn, most of our nputs are
from the agricultural sector If we have
to reduce the cost of inputs there, the
agricultural sector must be provided its
own inputs at lower and lower rates., One
case which comes to my mind is long
staple cotton. or cotton for that matter.
Here we have found that the cost of
growing cotton has been of the order of
Rs. 3,500—4,000. This is estimated
differently at different locations. But then
the average cost should be worked out
and a certain  consideration should be
given to the actual cost while arriving at
our calculation of cloth prices, yarn prices
and so on. Unfortunately, the APC has
no such data, When some of our people
visited them, they were amazed to see
their total ignorance about the cost of
production, data about cost of inputs etc.
The same, unfortunately, was the case
with wheat. This would be relevant to
ingdustry because it is one of the inputs
of the industrial worker. To that extent,
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wheat prices do ultimately affect the cost
of living and therefore, the outgo on
wages and salaries. This means that the
overall economy has to be taken care of.
In this respect, I think our new Industries
Minister, Shri Pai, with his broad vision
arid wide knowledge of the operations of
various sectors of industry would be in a
good position to discharge these obliga-
tions, provided he is enabled to apply his
mind to the fullest extent and has the
necessary support from the back room
boys. Unless he has a good team of back
roém boys, it is not possible for him to
work out and implement a large number
of thoughts which he has in any case
even prior to his joining this Ministry.

Coming to our industrial operations,
there again when we come to financing,
we find there are many constraints,
One is power, another transport, then
steel, coal and so forth. Luckily for us,
we have found that in regard to power,
we have solved the problem. But we
cannot rest on it because increasing the
installed capacity is not enough. Un-
fortunately, whatever capacity has been
installed, if one takes care to go through
the data, one would find that even
advanced States like ‘Tamil Nadu and
Punjab are hardly able to utilise 30-40
per cent of installed capacity not of
hydro-stations but even diesel, thermal or
lignite power stations. That means that
either the equipment is deficient or there
is something wrong somewhere due to
which the power plant is not giving
optimum output. This sort of derivation
could only be based on the feeling that
it is an imported power station. I can
take the example of Gujarat here most of
the power stations are imported and power
station availability had been of the order
of 65-70 per cent and it is stated in the
report of the Ministry of Energy that it
is the highest in the country. I do not
think that the Gujarat Engineer is superior
to the engineer in Tamil Nadu or Punjab
so that the difference could be that great.
There has to be some other reason which
we have to find out and set right.

Fhe availability of railway wagons has
been another constraint and I believe it
has been taken care of substantially. But
thet I§ not "énough. We have 220-230
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million rolling capacity. Unfortunately
we have been utilising hardly 180 million.
In fact this 220-230 million is also work
ed but by the department and the tendency
among all persons who have to give a
target is to underestimate their own
capacity, their own availability so that the
blame does not come on them. My feel-
ing is that we have nearly 250 million
wagon capacity. This capacity can be
put to best use if we had better monitoring
facilities. Even if it is necessary to buy
half a dozen computers, let us have
them and Tet these computers monitor
each of our wagons and control their
despatches at various loading and un-
loading stations. The intention is to im-
prove their turn-round so that idling of
wagons at any location could be reduced
to the bare minimum. That could be
done on the lines which are so well
established in most of the countries.

There is another area in which there is
gap and that is steel. Steel production
has marginally increased but plant
capacity is considerably more. Unfortunate-
ly we have not crossed the 1964 figure
even after ten years. For the first time
now we will be crossing marginally the
1964 figure. We have put in large sums
of money in installation of the plants and
expansion of additional facilities. Having
produced steel, much of it remains locked
up either with the steel plants or the
stockyard. The difficulty has been to
organise indents and make stee!l available
to the other producers. I can say from
my own experience; deposifs have been
made about a year back or about a year
and a half back; sfill we do not know
about steel. I am not pleading my
personal case. Ultimately when one makes
a point he has to illustrate it and for that
reason T am mentioning this. Having
made investment in steel, having imported
the plants wherein foreign exchange is in-
volved and having used costly and scarce
raw materials such as steel and cement,
the plant has been idle just because of
steel allocation. The required 700 tonnes
are not available and there is no possibility
of finding it for another 6-12 months.
In other words, even if we make steel,
if we do not make it gvailable to the
person who uses it, it is a wasteful asset:
it is us good as not making. Thess eteel
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piaats should also do steel allocation and
supply, not merely indent approval and
some sort of paper work which does not
mean anything substantial. 1 believe the
stovl plants would be better with a little
better industrial relations and I strongly
suggest to Shri Pai to put his heart be-
cause ultimately the interest of the coun-
try is connected with their better operation

1 wish the Ministry all success 1n its
endeavour to tighten up the utlisation of
capacities. It 1s not enough that the
existing plants are utilised. New capacities
will have to be created for meeting the
demand for morc goods and services as
a result of the increasing population and
standard of living. For new plants there
are no funds available either with the
banks or other financial institutions. This
is a very serious matter which the
Minister will have to work out While the
credit squeeze may be there, he should
release funds or get funds released from
the Reserve Bank for plants where the
gestation period is less and goods could
be produced m a limited time. In this
way, he should see that as many letters
of intent, licences and other things as
possible, which are presently on paper,
are put to actual use
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' MR CHAIRMAN Becausc thﬂ'e ;

only two members on the Oppontum to
speak, if I were to call the Opposition
members, - then . there will be hardly any
one on the Opposition side to listen...

SHRI K. S. CHAVDA
I have to leave today...

(Patna): Sir,

. MR. CHAIRMAN: That will be only

at 10 O Clock in the night...

SHRI K. S. CHAVDA: Before that, I
have something else to do.

MR. CHAIRMAN : Pleasc cooperate.

‘Your presence here is very essential. |

will cail two members from this side and
one from that side.

SHRI S. M. BANERIEE (Kanpur):
Sir, since I come from Kanpur and there
is a textile crisis in Kanpur, 1 would

request you to give me five mmulec at
your convenience.

MR. CHAIRMAN: Al rinht; I' will
consider. Mr. Ram Singh. Bhai.,
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SHRI " K..S." CHAVDA (PATNA) :
© Mr: Chuitmam, Sir, at the "outset, I must
- say 'that the working of the Ministry of
Industry and Civil Supplies is not at all
satisfactory. Most of ‘the = officers. have
‘made the Industries Development- and
Regulation Act and the rules and regula-
‘tions as a tool for their personal benefit.
They, feel that they are permanent in the
Ministry and that the Ministers come and
g0. . These are the officers who are
mponslble for encouraging the foreigh
companies to flout the Industries Develop-
ment and Regulation Act and the rules
and regulations. The issue "of pernrission
letters from 1953 to 1965 and even in
1968, diversification from 1966 to 1970,
the’ COB licences from 1970 and onwards
and .the intrepretation of the Industries
Development and Regulation Act and the
rules in favour of the foreign companies
' shew: that these officers are  responsible
~ for giving the control of all the consumer
industries like the drug industry, the soft
drinks industry, cigarette industry and so
on to the foreign firms. ,

" Qir, when  questions were asked in
Parliament, information was  suppressed
and the routine reply was given that the
information is being collected and will be

laid on-the -Table of the House. It
seems that the Industries Development
#nd Regulation Act and the rules and

regulations are meant only for the Indian
sector and not for the foreign companies.
Sir, under the Industries Development and
Regulation Act, nobody is permitted to
manufacture new brands of cigarettes
without' & licence. ' Yet, the foreign-
dominated cigarette manufacturers - are
producins new brands of cigarettes with-
out & licence. But, no penal action has
been taken up till now against them.

' 8ir, the Coca Cola Export Corporation
s got and is getting patronage from the
Government of India. The Corporation
" sarned’' a profit of Rs. 44 lakhs in 1970
- and repsfristed over a crore of rupees.
How therenutmtinn be mm-thm
) pmm 1 fail to understand. Sir, the
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tries Development and Regulation Act. It
is said that it is recorded with the DGTD-
The Corporation exported goods ‘worth
Rs. 10.1 lmkll.-a~ in 1971 to Denmark and
the service charges repatriated - were
Rs. 15.75 lakhs. This means, the loss of
foreign exchange is greater than the -

advantage. - This is not an essential in- =

dustry. Therefore, I suggest that this
recorded status of the Coca Cola Export
Corporation should be held illegal. Then
penal action should be taken against them
and the officers who have shielded the
illegal activities of this Corporation
should bhe brought to book and further -
repatriation by this Corporation should be
stopped forthwith.

You know that almost all foreign drug
manufacturing congerns have overproduced
formulations with the highest content and
the DGTD has allowed them the raw
materials in contravention of the Indus-
tries (Development and Regulation) Act
and rules and the decision of the Licensing
Committee. But if an Indian firm asks for
the same raw  materials, the Licensing
Committee does not allow it on the
pretext of ‘technical’ competency and
higher import content’. The Ministry has
flouted certain assurance given in Parlia-
ment and also the decision of the Cabinet
Sub-Committee. I must tell the House
that the Ministers are prisoners in the
hands of officers who are flouting the
Industries (Development and Regulation)
Act for their personal gain.

1 would like to bring to the notm_e of
the hon. House and the Minister some
cases for immediate and thorough probe or
inquiry. All the cases where unnecessary
haste has been shown in approving them
in favour of the foreign firms require
immediate .examination or probe and neces-
sary action should be taken against thm.

& 1 will give one concrete mmp!e. 'l"hc
undue haste with which the Licensing
Committee . recommended - the case of
Messrs. C. E. Fulford also | requires a
thorough probe. It was really an anti- -
national decision and mmd ﬂ'iﬁciiu
in newspapers. -
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My second point is that all the cases
where \industrial licences have been issued
without reference to the Licensing Com-
mittee nesd an immediate and thorough
probe. For example, Messrs. Sandoz
were issued a licence for certain items in
1963 which was never referred to the
Licensing Committee. Subsequently an
amendment was made in the industrial
licence for a new article. It is not known
under what provisions of the Industries
(Development and Regulation) Act or rules
this amendment was made five years after
the issue of the original licence without
an application.

My third point is about dilution of
conditions for Messrs. Hoechst after the
issue of licence without consulting the
Licensing Committee, recommendation of
COB licence in their favour and stoppage
of the minutes at the instance of vested
interests. This is a case which requires
immediate scrutiny and proper action
against those concerned.

My fourth point is that the Supple-
mentary Licensing Committee is a super-
fluous body created by the bureaucrats to
help their friends through allocation of
imported raw materials and illegal activi-
ties which also requires a thorough probe,

I would like to make the following
suggestions for implementation by the
Minister over and above what I have said
earlier: (1) Diversification to Indian
medium scale industry whose item-wise
production does not exceed Rs. 3 crores
per annum should be allowed within
overall capacity and without any restric-
tion of import content.

My second suggestion is that registra-
tion for Indian medium scale industry
should be automatic. Thirdly, the Indian
medium scale sector should be allowed
representation on the Licensing Committee.
Fourthly, Units situated in  backward
areas should get industrial licences
automatically on making application
without reference to licensing committee.
The hon. Minster of Industries must take
independent and bold decision with re-
gard to the points and suggestions made
by me.
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SHRI K. RAMAKRISHNA REDDY
(NALGONDA): Mr. Chairman, I rise to
support the budget of the Ministry of
Industry and Civil Supplies, which has
been initiated by the hon. Minister
Shri T. A. Pai. In supporting whole-
heartedly the demand now under discus-
sion, 1 congratulate the Ministry in
charge of Industrial Development and
Civil Supplies for its fruitful innovative
efforts and performance in not only stem-
ming the alarming decline of Industrial
growth rate to as low as 0.6 per cent. last
year but also for reversing the trend to a
hopeful, through modest increase of 3
per cent.

Of great interest and importance to us
and the country as a whole is the creditable
performance not only in the critical sectors
with multiplier effect like steel, coal and
powcr but also in the hitherto sluggish heavy
enameering units controlled by the Depart-
ment of Heavy Industry attaining now a
growth rate of 41 per cent increase over last
year and in fact the public sector as a whole
has achieved an overall weighted growth mn-
crease of 12.7 per cent over the previous
year. By this performance and achieve-
ment, the Government and this Ministry
have exploded the two prevailing myths.
no doubt sedulously fostered by interested
quarters about the Indian Industrial sector,
namely, that heavy industrial sector in
India cannot work efficiently, and that the
public enterprises in India are and must
remain inefficient. Though we have turn-
ed the corner, 1 am aware, Sir, there is
no room for complacency as we have
many miles to go even to attain the
growth rates achieved in industrial pro-
duction in the later sixties. The Govern-
ment of India Economic Survey has this
to say on our hopes and fears in this
regard:

“As a result of the determined efforts
that are now being made to increase
the output of such vital inputs as power,
coal and steel, the prospects for indus-
trial development in 1975-76 can be
expected to improve. However, there is
considerable uncertainty about the
supply of industrial raw materials of
agricultural origin. There are indications
that at least during the first half of the
year availlability of agricultural raw
materials will continue to be a dominant
constraint on the growth of output of
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agro-industries  which  have a large
weightage in the index of industrial
production. The export prospests for
manufactured goods are also somewhat
uncertain. Taking all these factors into
account it will be unrealistic to assume
that a major breakthrough in the rate
of growth of industrial production is
just round the corner.”

Let me say that since the above observa-
tion, partitularly in regard to adequate
availability of agricultural inputs, the
first half of the year as it has unfolded
itself has totally belied this apprehension
What has come to pass is a glut of agri-
cultural inputs like jute, sugarcane, cotton,
castoroil seeds, etc., and the failure of the
industrial capacity to utilise this, Another
ten Jakhs tonnes of sugar could have been
produced and we could have exported
much larger quantities of jute and cotton
manufacturers; larger quantities of jute
and cotton manufactures could have been
achieved to meet both domestic and ex-
port needs but for the shortcomings in
the fields of industrial capacity utilisation
and capacity addition. Not only the na-
tional resources, tax revenues and foreign
exchange resources have thus been cruelly
deprived of due  augmentation even
though the agricultural inputs have been
made available in plenty but the failure
on the part of the industry has apart from
costing the country dearly has ruinously
affected the growers and also threatens to
retard agricultural production itself. In
view of the importance and weightage of
agro-industrial production, the Ministry in
coordination with other concerned minis-
tries should rectify this situation and
never allow such situations to recur.

It is a sad fact that because of the
hitherto unchecked inflationary conditions,
the consumer industries had no compul-
sions for capacity maximisation and opted
for profit maximisation on restricted
ontput. As inflationary conditions, though
brought under check, will persist for some
time to come, steps have to be taken and
monetary and fiscal measures initiated to
curb this restrictive practice and afford
imcentives for full capacity utilisation and
setting up pew capacity. The excise levy
on these manufactures, particularly sugar
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and cotton textiles may be so Testructmred
as to prove an incentive to greater pro.
duction and a disincentive 10 restricted
production capacity. In fact, incentive in
this way has to be provided for setting up
new capacity in the cooperative sugar
sector, as 1t is seen that most of the newly
licensed cooperative sugar factories ars
not coming up as they have ceased to be
viable propositions because of the steep
mncrease in cost of plant and machinery.
Even though, as in the case of projects
like Remigunta, Cuddapah, etc. the grow-
ers and the State Government have raised
the necessary share capital resources, the
projects are held up as they are unable
to place orders for plant and machinery
due to the changed cost factor and conse-
quent financial problems. These problems
have got to be urgently sorted out and
the way found for setting up these indus-
tries and also for making them viable
propositions.

Similarly, Su, in the field of setting up
ot new Industrial capacity mn  backward
areas, moie positive and purposeful efforts
and measures have got to be made as so
far we have not been able to make even
a dent mn the growing regional imbalance
m t{his regard For example, the proposal
of Indian Oxygen Ltd to set up a castor
complex of 50,000 tonnes capacity—the
biggest industrial project mn this backward
Nalgonda district~is held up and not
cleared as yet The growers of castor
sced in the district too are beginning to
get disheartened and may have to give up
gradually the cultivation of this important
crop with all its varied industrial and
export implications. Action has got 1o be
taken to clear this by issuing letier of
intent and licence and such other propo-
sals elsewhere in backward areas.

7t 15 regrettable that though there is
abundant scope in Andhra Pradesh for
production of cement, a critical input now
in short supply for both domestic and
export needs, adequate efforts have not
been made to exploit the rich deposits of
needed raw materials in several identified
centres for cement plant like in Mirylaguda
area of Malgonda district. Bven the pro-
jects at Adilabad and Yerrakuntla, taken
up after long delay, are not making head-
way and necessary support on a priotity
basis must be given to complete these
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projects  expeditiously. The rich and

varisd , minera] deposits in Telengana and
Rayalaseema areas of the State which can
well sustain many public sector industrial
projects have remained and still remain
neglected. -

Efforts must be made and action initiated
to set up a Tractor, Scooter and Tyre
manufacturing industry in Hyderabad, for
which the scope and need exist. In this
connection, I draw the attention of the
hon. Minister to the acute shortage of
tractor tyres, particularly for the imported
tractors distributed by the State Agro In-
dustries Corporation. Though suitable
tyres are indigenously produced, they are
all being exported, leaving a large number
of tractors, as in Andhra Pradesh, idle for
want of tyres, This needs urgent atten-
tion.

Under the able guidance of Shri T. A.
Pai, I hope this Ministry will flourish.
With these few words, I support the
Demands.

SHRI S. M. BANERJEE (KANPUR):
Mr. Chairman, I will confine myself to
the cut motions which 1 have moved. At
the very outset, 1 should congratulate the
Minister and his Ministry for wiping out
the liabilities and losses in the public
sector undertakings, specially in BHEL,
Haridwar, HEL, Bhopal and other public
undertakings. This is the first step which
gives us the feeling that the public under-
takings can be run efficiently. This
nullifies the propaganda launched by the
right reaction and vested interests that the
public sector is inefficient and so should
be discarded. For that I congratulate the
Minister and some of the officials who
were connected with it

While doing so, I would be failing in
my duty if I do not mention some of the
salient features which I would like the
hon. Minister to take note of In this
Ministry headed by Shri Pai, there are
three eoqually efficient Ministers, including
Shri A, P. Sharma. I am not excluding
him. I would request him to take note of
what I say in this matter.

I bave been pleading in this Houss
thet ther¢ shonld be a  uniform wage
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policy for all the public sector under-
takings. I say this because supposing an
agreement has been reached in BHEL,
Haridwar, regarding wages, those wages
are not applicable at Triveni Structurals
at Naini. It results in heart-burning.

In Bangalore HAL and BEL come
under the Defence Ministry and ITI under
the Communications Ministry, But there
is a uniform wage policy for all these
undertakings, even though they are under
different Ministries. This hag removed
disgruntlement among the employees.
This is one of the policies which the hon.
Minister Shri Pai has initiated, with the
help of the Minister of Defence Produc-
tion. In the same manner, there should
be parity in the wages in all the public
undertakings in the same place so that
there may not be any heart-burning among
the workers.

I have also been pleading in the House
that the workers in the public under-
takings should be covered by the Central
labour legislation. Now suppose there is
an industrial dispute in Bhopal. The
industrial Disputes Act of the State is
applicable in that particular unit. Seo, it
is very difficult for the Centre to intervene
in the matter, although administratively
the Central Government or the particular
Corporation is responsible for it. I have
requested the hon. Labour Minister to
kindly consider this matter, whether these
public undertakings, which are for all
purposes autonomous corporations coming
under the Central Government and
answerable to this House, whether they
should not come under the Central labour
legislations and whether the central ser-
vice conditions should not be made appli-
cable to them. I am saying this because
1 have experience that even adjudication
awards given by the Union Ministers
could not be implemented because of this
difficulty.

Then 1 come to the inclusion of work-
ers’ representative in the Board. The hon.
Minister in the varions committees bad
made it amply clear that this will mean
the representation of workers not only at
the national level but also at the plant
level. Unless the workers representatives
are included in the plant level, production
is not going to go up. I assure you on
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behaif of those workers whom I represent,
that the workers will do their best not
only to wipe out the losses but to keep
the good name of the public undertaking,
and it will be a good and fitting reply
to those who are criticising the public
sector projects. If they are included as
roprescntatives at the plant level, if they
are taken into confidence, they will see to
it that the good name of the undertaking
is maintained. I do not say for a moment
that they are not being consulted anywhere
1 have seen that the most difficult cases
of HMT, Pinjore, were decided by the
Secretary of the Ministry, who is fortunate-
ly a technocrat, after consulting the
labour, I am proud of him and the other
officials who work so well. What is the
result? Till the other day, in HMT,
Pinjore, there was labour trouble almost
every day. Now the position has complete-
ly changed because of the cooperation of
the labour,

Then I come to some of the textie
units, The hon Minister had the courage
of conviction to announce that the Muir
Mills and the Victoria Mills, which are
under the National Textile Corporation,
will not suffer because of want of funds.
It is not a question of finance alone. 1
had explained these things to my hon.
friend, the young and energetic Minister,
Shri Maurya. He went to Kanpur and
he was there for half a day. But he did
not have the courtesy to see the workers’
representatives. We have explained that
they wanted finance to the extent of
Rs. 24 crores to pay off the arrears of
wages, gratuity etc. and to run the units
efficiently. But, before that money is
granted, there should be proper investiga-
tion into the working of the mills, whether
those who are administrators, controllers
or administrative heads are utilising this
money in the best interests of the mills.
I have suggested that an investigation
committee should be appointed to see that
the finances are not used for any purpose
other than modernising the particular
units. That is why I suggest that a
thorough overhaul is necessary.

I should congratulate the hon. Minister,
Shri B. P. Maurya, for taking a very good
decision, a very same decision, to set up
the Tannery and Footwear Corporation.
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It was prmotuly known as Flex under
the Bntish India Corporation. Flex
shoes were known as the best, not to
throw at some people but to wear, because
they are more durable. But what
happened? The Bajorias and the
Mundhras spoiled the whole thing and
converted it into a junk. I had agitated
for three years continuously for taking
over that particular unit from the BIC.
It is now completely a nationalised mill.
The hon. Minister has selected some very
good person, a technocrat with experiencs,
as the Managing Director. I would like to
know whether it is a fact that the present
Managing Director, who was shunted out,
is trying to put spokes in the wheel and
if, on account of this, the technocrat is
not posted there as Managing Director,
it will be a sad commentary on the work-
ing of the Ministry.

If this umt works well, it will definitely
get more export orders. Now they are
supplying shoes to Russia, Czechoslovakia
and other countries. Huge orders are
pending with us. So, we want this unit
to run efficiently.

Coming to Scooters (India) Limited, 1
must congratulate the Minister and the
officials connected with it. I was present
on that particular day when 17 or 18
scooters were presented to our hockey
players as shield. I cannot possibly drive
a scooter. I have never learnt it and, at
this stage, ] do not want to learn it.

AN HON. MEMBER: You can pur-
chase a few shares.

SHRI 8. M. BANERJEE: 1 do not
believe in sharing.
17 umrs.

] have seen, before the time-schedule,
the production has been completed and it
has come out. I am proud of it When
I came to know that some of the officials
from the Defence Department were sent
there—I would mention here the name of
Mr. Sundararajan who was once my boss
when I was a Clerk in the Defence De-
partment—I was quite confident about the
efficiency. The selection was correct. I
have seen how the young boys have
manufactured scooters. The Bajaj and
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other scooter manufacturers were having
M » propaganda after propagands,
that the scooter will not be manufactured
and, if it is manufactured, it will not be
run. It has been manufactured and it is
being run, Let them sleep. It will run
over their bodies. It is one of the best
scooters. | think, those young boys
should be rewarded by giving some sort
of bonus or incentive scheme.

[astly, on the 25th of this month, |
mentioned on the floor of the House
about the Laxmi Rattan Cotton Mills,
Kanpur, Here, two Ministries are involved.
that is, the Ministry of Industry and Civil
Supplies and the Ministry of Commerce.
Mr. T. A. Pai replied that some investiga-
tion has been made and the report is still
awaited. But, unfortunately. Prof. D. P,
Chattopadhyaya, did not mention anything
about it. T must say that if the Govern-
ment does not take over this unit imme-
diately, it will cause great hardship to the
workers. It has been recommended by
Mr. Bahuguna. the Chief Minister of
Uttar Pradesh. Mr. Ram Rattan Gupta
who was running the unit for the last so
many yecars has not paid wages or gratu-
itv or anvthing to the workers. He does
not pav income-tax: he does not pay sales
tax: he does not pay wealth tax, The
non-payment of Government taxes. Gov-
ernment revenues, is his capital.

‘This mill should be taken over imme-
diately. What Mr. Ram Rattan Gupta is
doing is that he is running a particular
section and taking away all the bales out.
Ultimately, he will sell out the machinery
or reduce it to a junk. T would wurge
upon Mr. B. P. Maurya who has got both
the courage and conviction to do some-
thing about it and take over the mill. I
would ailso request the hon. Minister,
Mr. Pai, to take it over immediately.
Otherwise, both these gentlemen, Mr. Ram
Rattan Gupta and his  worthy brother,
Mr. Ram Gopal Gupta, are capable of
influencing a section of Congress Mem-
bers in Tucknow—they move between
Lucknow and Dethi. 1 am afraid, it may
g0 against the interests of workers. They
may say, either it is not wholly viable for
taking over or it is partially rumning: it
i¢ not wholly sick although the symptoms
of sickness are there. Lst the investiga-
tion report be placed on the Tuble of the

213 LES/ND/TS

D.G. Min. of Ind. VAISAKHA B, 1897 (SAKA D.G. Min. af Ind,
& Civil Suppties ‘ & gm ﬁ;}fm

kAL

House. taken over

{00n.

I hope, it will be

Al the time when the Bill to take over
sick textile mills by the National Textile
Corporation was being discussed, 1 was
happy that the hon. Minister, Mr. B. P.
Maurya, readily accepted some amend-
ments to the effect that payment of work-
crs' wages or gratuity will be given a
priority. Even after that, the wages have
not been paid. 1 would request him to
do something about it. We are filing our
case to the Commissioner but unless some
sort of an amendment is made, this will
not help.

There is a cTisis. There are about
11,000  workers of cotton textile Mills
who are suffering. About 50,000 bales of
cotton have piled up and more are piling
up. The textile mill-owners of Kanpur
are cinsing down the mills, whether it is
the Atherton West Mill, whether it is the
mills under the British India Corporation.
whether it is the Swadeshi Cotton Mills or
J. K. Rayon Mills. It is actually Singha-
nias, Jaipurias. Bajorias, all these big
people. who are combining and conspiring
against the workers. They are taking
advantage of the power-cut which has
been restored to them. They say that
there 15 power-cut and, therefore, workers
will not get wages. In Tamil Nadu and
Karnataka. the power-cut has been res-
tored. According to Shri K. C. Pant,
Minister for Energy, it has been restored
now. They want some rebate and that is
why they are doing it. I do not vvant to
threaten thic Gowernment, but I want to
make it clear that the 50.000 textile work-
ers of Kanpur. including one thousand
workers of J. K. Rayon will not die of
starvation. Let a meeting be called joint-
lv. by the Minister of Industry,
Mr. Maurya or Mr. Sharma—TI  think.
Mr. Maurya is dealing with it--Prof.
Chattopadhyaya, and the Minister of
labour: let them call the employers and
the employees and take necessary steps to
settte this. If It is not settled within a
week, the workers will forcibly occupy
the mills and force the Government to
arrest the mill-owners under DIR or
MISA. There will be a law and order
situation. T Kanpur we are united. There
is no question of CITU or AITUC. We
are al! united and we will defend the
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workers' interests; we will not allow the
workers to die of starvation. The mills
will be forcibly occupied by the workers
if no action is taken to settle this matter.

SHRI CHAPALENDU BHATTA-
CBARYYIA (Giridih): Mr. Chairman,
Sir, 1 rise to support the Demands for
Grants in respect of the Ministry of In-
dustry and Civil Supplies. We are really
discussing the Grants today in the back-
ground when we have to re-plan the Plan
itself. Our economy has got severe jolts
during the previous months: it had its
repercussions in escalating  inflation, in
worsening the industrial relations and in

lining the output. In the face of this,

support the Demands for Grants be-
use, by and large and on the whole, the
athievement has been extraordinary.

The Indian economy embraces a wide
spectrum, from gober gas plant to nuclear
reactors in the matter of energy; in the
matter of industries, heavy and light en-
gineering industries, consumer 1ndustries
and agrobased industries cover the belt:
but these, between them. do not cover the
entire economy,

Our positive factors for industrial
growth have been the declining rate of
inflation from October 1974 and higher
capacity utilisation. Many of the public
sector corporations have  broken even,
Sut | have noticed one po'nt, the capacity
utihsation factor has not  been clearly
speit out. In many cases the break-even
point has been reached by increase in
prices and in some cases, of course, in
real growth of output also.

Going through the report, it makes us
a bit proud of the wide range of indus-
trinl field that we have covered. We are
not producing only textiles, we are pro-
ducing the textile machinery, we are pro-
ducing food processing machinery, we are
producing  paper-making machinery, we
are producing jute-making machinery, we
are producing steel-making machinery,
steel plant making machinery—plants
which will reproduce plants themselves.
We are on the way to economic and
technological independence But between
the conception and the reality has fallen
a shadow. And, that shadow is to import
all muchinery from abroad, At the fast

dewtloping, in 10 years' time our plants
will get starved of the spare parts, for,
their de<igns change.

So. although, we are pushing towards
technological independence, in the process,
a drag and an increasing technological
dependence  will emerge unless we take
quite clearcut remedial and firm steps.

For instance, mm Japan, whenever they
import any machinery they strip it down
bit by bit They have a large drawing,
design and developing and research wing.
They design spare parts of the machinery.
Spare parts go into production They
reasscmble the plant and then start the
plant. In our case we require just that
approach  Unless we go in for a large
design and development wing (attached to
major  public sector undertakings and
heavy engineering units and steel-making
units and all  that) our technological
dependence based on the import of spare
parts might develop and deepen with the
passage of time This 1s my feeling. We
have to reverse this process We have
now liberalised imports There is balance
of pavments pap of Rs 1,000 croies. Just
m order to step up our export capacity
we have got to monitor that our imports
are not internally consumed but that they
really go in for promotion of exports so
that the gap of Rs 1,000 crores might be
wiped out by our own efforts This is
self-reliance, and not begging for aid,
by whatever name you may call it

Then 1 suggest standardisation of
machines and spare parts and technologi-
cal innovations for the development of
India. so that we can be independent unit
by unit and mdustry by industry.

Then, the report says that certain
technological gaps are being met and so
on 1 am so happy to hear about this
thng In Bharat Heavy Electricals in
Bhopal they are getting their technology
up-dated. A special tribute has to be
paid to that public sector corporation
which is doing outstandingly well. But
modernisation and re-equipping problem
which remain with us, unless consistent
steps are pursued vigorously over the wide
industrial range.
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Then there is the problem of indigenisa-
tion of the machmnery also, in the years
to come. In the export market 1 would
hike to know what we are gomng to do to
get ~petro~dollars. Syria is gomg in for
cement manufacturing  plants. e are
supplying them. Egypt goes in for a
sponge-iron plant and Kuwait is financing
it with a blank cheque. With Iran,
Kudramukh project has gone through
Rs. 130 crore paper mill in eastern lndia
is also being financed by Iran. But the
entire product will have to be exported to
them. 1980 will be a critical year for the
supply of paper for our internal consump-
tion because we will have to export the
cuuire puper to Irun and we must take note.

So, we have to apply our mind to this
aspect ol the problem. For instance,
Venezuela 1s going in for a two billion
dollar development, They want our
expertsse.  But, i all these cases, many
of the countries do not even go in for the
glooal tenders. They want all kinds of
bilatcral agreemenis, on the spot agree-

ments. We have to be quick on the
jump. We  have barely touched the
tringe  That 1s what US. 15 doing; that

1 what the E.E.C. countries are doing.
But, we are gomng slowly on day-to-day
routine and by the time serving stagnation
wc can never capture those petro-dollar
markets which we so badly want. Not
much money is required. We have only
to see that we pay our engineers from
15,000 (0 30,000 in foreign exchange so
that teams can go and stay there to pre-
parc the [easibility report. Thereby we
may have a foothold in these markets.
Resources constraint should not stand in
the way. We should allow the teams to
go to various countries and stay there to
prepare feasibility reports free of cost
which will be repaid many times over in
the coming years.

It is a matter of regret that Direct
Reduction Process by National Metallurgi-
cal Laboratory at Jamshedpur  which
directly reduces the iron-ore and this can
be converted into steel is not made use of,
No money has been forthcoming from
any of the industries—neither from SAIL
nor from the Industrial Development
Ministry for setting up a pilot plant. 1t
would be a .major breakthrough in the
steel making if this is taken up. A closed
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ement factory in Andhra and a private
entrepieneur has laken up that  process
and 1s 1rying to prove it. This sort of
red-tape and brownpaper holds us up and
we shouid cut i1t it we are to go ahead
quickly. '
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Now 1 come to the engineering indus-
try. We have now surplus of steel of
.> million tonnes. We have unutilised
capacity 1 the H.E.C., Braithwaie,
Jessops and Burn in Ranchi and Calcutta
and Raymons in Vizag. The steel price
1 indis is Rs. 1,300 per ton whereas the
mternational price of steel 13 3,000 a
ton. But, we have the value added system
by which if we fabricate engineering
machinery and cxport this, the fabricators
wiil have to pay 3,000 a ton. How can
we get an edge in the Export market if
we have to collect everything at source?
So, this value added system has to be
reconsidered, The fabricating cost is of the
order of 2400 to 3,000 per tonne.
The output per worker is 0.4 tonne a
month. It can be improved. We should
go mn a big way, for our oil drilling rigs,
platforms and machinery, Mazagon Docks
are manufacturing two. That will not
suffice even for our own needs. We have
to manufacture, fabricate them and send
them to oil rich countries of Iran, Irag
and Indonesia; with cash earned from
them go for exports to SE Asia. Japan's
yen Led credits by which they have
captured the entire market. The resources
have tov be mobilised and we have to earn
the resources a bit by the tied credit
methods of Japan. H.E.C. of Ranchi is
already thinking of this, All that 1
cuggest is that this requires a priority
consideration because the market will be
there for the next two to three years. To
manufacture these, the time taken s
from three to four years normally even
if we go very fast.

I would request the Minister to kindly
examine the norms by which the backward
areas have been classified by the Planning
Commission. 1 come from the region—
Chota Nagpur Plateau. It is literally
reeling under the impact of public sector
Corporations.

Sir, we have a two-sector economy-—
one automated sector and another primi-
tive sector where people five in filth, ig-
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;--‘;Miut;l' sector. - But 1 will© put it differ-
" gly. ‘We  should have  ancillary “indus- .

. ‘tries-in small scale  because 'when’ you

7 Uhave: major heavy industries it is all the

i "_mdre m-.etssary to have ancillary ' indus-
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higher capac:ty uuhsamn
industrial  relations
_ r.. 8o, I suggest there should be
“labour  participation in  industry.
‘participation should not be in principle

alone but it should be in real day-to-day

_practice. Managmz Directors of many

o puhllc sector - underlakings are the new

{industrial feudal lords. They do not want
‘to share the decision making power—
~even in an advisory capacity~-with the
bulk of the workers. Sir, I can say we
can very casily achieve an increase of 15
to 20 per cent in. our production if we
‘take the workers into confidence. For that
. .thé¢ Cacsar’s wife~-] mean the manage-
ment—must be above suspicion.  The
Industrial managers have to develop an
‘image of impartiality and the public sector
~ will do much better. These public under-
- takings have given good performance but
they can do much better in the coming
months.

Sir, 1 will very briefly touch upon the
point regarding performance and capacity
utilisation bonus.
bonus and bonus can be tailored to any
-situgtion. We should work out a capacity
. utilisation bonus to be paid to the wor-

‘kers, foremen, shop stewards, etc. ] do
not mind if you pay to the officers also a
bit of the bonus but as was pointed out
by -one of the hon. Members the difference
should not be that much of Rs. 5,000 and

- Rs, 50, All could share the bonus and.

make it a coopemlwc and productive en-
deavour . _

: Lmly. thhre shuuld ‘not be any out-af-
'tum pm'omonms to favourites. ‘A dozen

.- of such promptions. can wreck the morale

. otthcmum industrial units ‘and this bas
. been one of the major causes which has -
'nm helped aithcr the !rmsa or thcprodue

.rml relalmns are

are -

The

There are 132 forms of .

Further, Slr. to . cnsm-e thﬁl Soﬂﬁ 'mdusl :

must and it should be dnne ummdutely"

wnthout dclay

Finally, I plead for locauon “of the
international silk board at Ranchi becausé¢ .
in Chota Nagpur the impact of public .
undertakings is literally dislocating to its
economy, .

There is a wide belt of unemployment.
Four hundred shellac factories have been
‘closed. In Mica, there is also a wide un-
employment belt. 1 suggest that the Inter-
national Silk Board should be sct up there
and a big effort should be made for deve-

lopment of ‘tusser and silk worm. That
will be another way in the life of the
people.

SHRI 8. [.. PEJE (Ratnagiri): Mr.

¢ hatrman, Sir, 1 support the Demands for
Girants in respect of the Ministry of
Industry and Civil Supplies. 1 congratu-
late the Ministry for achieving a remark-
able and satisfactory progress. So far as
the public sector . units are  concerned,
during the last so many vears, in spite of
the heavy investment in the public sector.
these units could not make any satisfac-
tory progress. But, after Mr. Pai and his -
colleagues joined this Ministry, during the -
tast one and a half vears, some of the.
public sector units have been makmg some

profits. . _
The dispersal of industries and establish-
ment of industries leads to the creation of
employment opportunities. We are now

facing a collosal problem. in ‘the mation, of
unemployment. - Day by day, year by

.year, educated unemployment is ‘increasing. ..
We will have to tackle this problem of - .
*unmploymem by ‘establishing - tmore . and: .
‘more ‘industries.  Eithet. we have to esta- .~
muhmmwmmwumncw;'
o' in the privich ssetor or in. the - “villages, .
- in-Yhe small’ hcﬂe ‘Sector, . Tt'is lmt -pmaibh S

‘maintained, it i very. -
necessary that the Civil su,ppitts wing of .
this Mmlstry takes urgent steps’ to ensure. a0
. fool-proof distribution system at the highest
priority of cloth, soap, writing paper, et¢, .
It may be done thrcmh supu--bmrs or"
_you may devise other ways but it is ~a: .
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fo1 the public sector alone to tackie this
probl of unemployment. For this,
people who are well-versed in know-how,
people wlw have got betier management
capabilities, peaple who have enough
experience should be allowed to establish
mdusties,  partcularly, in  backward
regions

Sn, i this connection, 1 welcome the
new policy of the Minwstry, namely, the
joint sector. This envisages ailotment of
some shares to the public and some shares
tv the Government When we think of
mobilising resources, we take recourse to
w0 many ways and means One of the
ways 15 having more and more taxation.
But, when we tax people, they try to
evade taxes But, if we ask people to
invest 1 new compantes and new indus-
trics, peuple will come¢ forwurd and -
vest thent shares and help Government to
run the public and joint sectors 1 would
request the Minister and the Mimnstry to
po ahead with this joint sector policy and
ce that under this, many ndustries ate
establobed  particularly i backward
reglons

“ir the Planning Commussion, 1 think.
Ias deddared 229 dstirets  as  industnally
bachward  In r.gard to these backward
districts, same ineentives are being given
Ithe subsidies, soit loans and ~o on. By
giving these mcentives alone. industries are
not attracted and industriahists  will not
go there because enough infra.iructure s
not there in these backward  districts
Manv 1erwes have been given no doubt,
But. very lew  enirepreneurs are going
therc Those who are able to go, who arc
anxious to go. accept these benefits and
go there. but, actually, they do not estab-
lish these industries So far as Maharash-
tra and some parts of Gujarat State are
concerned, there are so many ghost units
and ultimately Government had to insti-
tute enquiries In these enquiries, it is
jound that many people usually come
forward just 1o avail of the benefits and
concessions given by the Government. T
would urge upon the Government and the
Ministry to sec that there is some supervi-
ston and some control. Otherwise, these
things will continuc and these backward
areas and backward districts will not come
up along with other industrially advanced
regions,
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What has happened during the last
10-15 years s that the financial institu-
ttons give money or help to those who
“arc' more influential, who can exert their
influence on these institutions. So those
areas which are already industrially
advanced are bemng given preference in
granting loans and other  assistance but
people from the backward areas are not
i a position to get licences or assistance.
They cannot come to Delhi for licence,
nor can they come to Bombay, the capital
of Maharashtra, for financial assistance.

I'hen about salt pans. I come from a
region where there are several small salt
pans. After the death of the owner of a
sait pan, the tenancy or proprietary
rights are not transferred in time to the
successor  Passes are not issued in time.
Even when valt s ready, deeds are enter-
cd mto, but the passes are not issued to
the owner 1n time and he consequently
«itflets  There are so  many difficulties
tnese small salt pan owners face., 1 would
t »e upon Government to sec that thesc
difficulties are solved.

Similarly, small scale industries have
dificulty regarding marketing their pro-
ducts  This s the main problem facing
them lhey have to come to Bombay to
buy the raw materialy, then take them to
then districts; there they manufacture the
goods, But for marketing them, they have
lo come to the market centres, Poona or
Bombav  Tiansport difficulty is a great
difi.ulty so far as marketing is concern-
cd 1| come from Ratnagiri It 1s an
inaccesstble area.  In Himachal, Assam
and other States, the Government gives a
transport substdy. 1 would request that
this subsidy should also be given to the
Konkan districts,  particularly Ratnagiri
and Kolaba.

Regarding industrial, estates, some ten
vears ago Government came forward with
a scheme and established so many indus-
trial estates, The very idea of industrial
estates was wrongly conceived because
while establishing these co-operative in-
dustrial  estates, more than Rs. 25.000-
30,000 was spent on constructing huge
buildings without any return. We have
an industrial estate in Ratnagiri construct-
ed ut a cost of Re. 5§ tn 6 lakhs without
return on it. Qut of the 17 or 18, only
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.8 ur 10 ‘gre functlonms The others a}e'-
" not. functionmg at all because they do not
'-:;gez raw materials in time, they have no

mzy, they do not get loans in ‘time.

I j-*nm is' why most- of the industrial estates

- have ‘closed down and some of them have
~ been giw:n out on hire. Therefore, I
- would urge upon the Government that
' they should investigate this -matter and
“find out why these industrial estates have

' failed or are not making satisi‘actory pro-

-gress in time.

.. My third point does not come strictly

under the Ministry of Industry-—aluminium
plant at Ratnagiri It comes under the
Mines Ministry. The proposal was there
for the last ten or 12 years, We read in
the administrative report that the plant
was to be commissioned in 1974, It is
not argued that the Government has no
funds. If the Government have no
funds they should take shares from the
public and pursue the idea of joint sector.
That project should be taken up and
implemented. In conclusion, I once again
support the demands for grants of this
Ministry. .

*SHRI 8. A. MURUGANANTHAM

‘Tirunelveli):  Mr. Chairman, Sir, while
- xpeaking on the Demands for Grants
of the Mmstry. of Industry and

Civil Supplies, I would like to refer to
101 industrial establishments in the public
sector. In these 10! public sector under-
takings, a sum of Rs. 20,000 crores has
been invested, If you remove the invest-
ment of Rs. 5,000 crores in the Railways,
then a sum of Rs. 15,000 crores is the
investment in these 101 public sector in-
‘dustrial enterprises. The private sector
investment in industries is of the order of
Rs. 11,000 crores. - Though we have in-
vested Rs. 4,000 crores more than the
private sector investment, what is the re-
turn that this .investment in the public
sector has given? < The profit from the
- public sector is a measly sum of Rs. 12
. crores, This does not mean that there is
no profit at all in the public sector under-
fakings.. Out of 101 undertakings, 64
public sector undertakings have yielded a
. proﬁt ot’ Rx. 104 crores and the remaining

- *ThE original
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sector undemkmxs must be complmwmed.

'As a sort of encouragement to the work-

ers in these profit-making public ‘sector '
undertakings,
given to them. Similarly, the manage-
ments of 37 public. sector undertakings
which continue to incur loss should be
taken to task. The fact that these public
sector undertakings are running at loss
shows that there is mismanagement; those
who are at the helm of affairs in these
undertakings are not exerting themselves
‘0 make them profitable concerns. They
have not realised that they owe a duty
:0 the public whose money has been in-
vested in these undertakings. Unless such
managements are punished for their ineffi-
ciency there is no hope for the public
sector in our country. I request the hon.
Minister of Industry to take stern action
against them so  that the undertakings
running at loss turn their corner.

1 would Jike to draw the attention of
the hon., Minister, Shri B. P. Maurya that
the Wallajabad Textile Mill in Tamil
Nadu has not been taken over by the
Government on the ground that thz
Lokanathan Committee has not recom-
mended the taking over of this textile
mill.  Sir, 400 workers of this Mill are
virtually on the streets. In the interest of
these starving workers, I appeal to Shn
B. P. Maurya that the Wallajabad Textile
Mill should be taken over by the Govern-
ment. '

India has

I am happy that Scooters

started commercial production. Similarly,

unemployed graduates and the educated:
youths belonging to Scheduled Castes and
Scheduled Tribes should be given agencies
in all the Districts of our country for the
scooters manufactured by Scooters India.

Sir, the Rural Industries Product was
started 13 years ago with an investment
of Rs, 56 ctores which has created 46,000
industrial units in rural areas of the coun-
try, giving employment to 2.1 lakh youths,
Though the Fifth Five Year Plan has not
yet seen the light of day, yet in the -

© 1974-75 Annual Report of the Small Scale |
- Industries there is reference to the -crea-

uon of another 40,000 indultrinl unfﬂ 'with

incentive bonus mwust  be a
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an investment of Rs. 45 crores creating an
employment potential of 2 lakhs under
this Rural Industries Project, When the
Government could create during a period
of 13 years 2.1 lakh job opportunities, in
the rural areas by the establishment of
46,000 industrial units with an investment
of Rs. 56 crores, I wonder how it is
possible for the Government to achieve
the target of 40,000 industrial units with
an investment of Rs. 45 crores which
would create 2 lakhs job opportunities
during a period of five years. [ think
that this conundrum can be solved only
by God or by those who formulated this
plan. I have no hope that this scheme
will succeed.

Let us see how the industrial units
under this Rural Industries Project have
been financed. [ will give you statistics
for 1972-73. 1In the Central Budget of
that ycar, there was a provision of Rs. 950
crores for R..P. The public financial
mnstitutions of both the Central and the
State Governments allotted Rs. 8.30 crores.
The relatives and friends of the entrepre-
neurs pave Rs. 15.1 crores. You will see
from this that the friends and relatives
have assisted them more than the Central
and the State Governments, Is this the
intenvive effort that the Central Govern-
ment have made in assisting financially
the R.IP. units? [ have to say that the
gullible rural people are being taken on
the garden path of false promises.

You know, Sir, that there is a pro-
gramme  of industrial development of
backward areas in the country. I will
quote what has been stated in the Small
Scale Industries Report for 1974-75:

At the central level it has not been
possible so far to make any progress in
cetting up the nucleus of an organisa-
tion,

The Central Government took a decision
to set up a Corporation for the industrial
development of backward areas. If this
is the Government's performance in re-
gard to the development of backward
areas industrially, I have to say that the
backward sareas will perennially remain
backward. [ would appeal to the hon.
Minister that a Corporation in the public
sector should be set up immediately for
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the industrial development of backward
areas

On page 146 of the Small Scale Indus-
triecs Report, it has been stated that

Tirunelveli, Salem and Chingleput have
been covered under the first phase of
Rural Industries Project. So far as I know,
I have not seen any sign of R.IP. in my
constituency, Tirunelveli. In the second
phase of R.LP. 10 be taken up during the
Fifth Plan, it is stated on page 149 of this
Report that Ramanathapuram and Dhar-
mapuri districts would be covered by
R.LP. T regretfully say that all this seems
to be only on paper. From the past per-
formance of the Government in this field,

one can say that this R.LP. may not
touch the ground.
Certain backward areas have been

stipulated for getting concessional finance
for industrial development from the Cen-
tral Government. For example, in Tamil
Nadi, Mudukulathur, Paramakudi, Rama-
nathapuram, Sivaganga,  Tiruvadanai,
Tiruppathur, Aruppukkottai, Sattur and
Srivilliputhur Taluks of Ramanathapuram
District have been treated as special areas
for this concessional treatment. Can we
cxpect that Tatas and Birlas will go to
these areas for setting up industries? Will
thc hon. Minister: of Industry insist upon
them that they should go to these areas
and set up industries there and only then
they will become ecligible for industrial
licences? No. He will not say that. On
the other hand, he will invite them to in-
vest money in large public sector under-
takings. Even without the invitation of
the hon Minister. they are also ready to
invest large sums in such big public sector
undertakings. I hope that the hon. Minis-
ter will explain this paradox.

The small scale industrial units get
roughly about 50 per cent. of their finan-
cial requirement from the Central and
State Governments and also from public
sector financial institutions. How do you
expect them to manage 50 per cent. of
thewr financial requirement? From where
then can they get this money? That is
why 1t becomes imperative that Backward
Areas Industrial Development Corporation
should be set un immediately, in which
both the Central and the State Govern-
ments should imvest money and that

L]



',':ﬁummesebackwardarmofthc
intgy. . Otherwise; in

oug -strmken ‘backward . areas . which
1 referred” tn earlier, which monopoly in-
.7 dustriallst_is going to come forward for
muas up industries there‘? L

S No’bodv in this - House can deny that
e here is _countrywide power scarcity. Whe-
,---'""ther ‘it is R.LP. industrial units or other

. small scale units, all are affected by this
" . power shortage, in - fact power famine.

"It is very essential that the Central Gov- -

. ernment should set up a factory in the
puhlic sector for - manu!acturmg small

' generators which can be supplied to all

© ‘the small scale units in the country. If

: fuur or five small industrial wnits in an
e industrial . estate want to have a generator
. iointly, they should also be permitted to
do 0. ' :

S, II' have to say with all the force at

my command that the foreign  collabora-
tion asreements which the privaie sector
-entertain really sap the industrial energy
of the country. You will be surprised to
“know that the private sector monopoly
“industrialists in our country have got 1200
~ foreign collaboration enterprises in our
. country. . During the Non-aligned Meet
- held in Algiers in 1973 in which Prime
. Minister Indira Gandhi also participated,
~the ‘danger from international monopolies
"~ was discussed in great detail. All of us
" . know how the President of Chile, Allende,
was murdered by the international mono-
~ polies. Similarly, now, these internation-
al cartels in conjunction with Indian
' monopolists are trying to thwart the
efforts of Prime Minister Shrimati Indira
‘Gandhi to make the country self-sufficient
. int all fields. 1 am sure that progressive
‘elements in the Congress Party and other
progressive forces outside this House will
* outwit the efforts of the international and
. Indian ° monovolists and . safeguard the

freedom -and sovereignty of the country;
Instead of curbing the growth of monopoly

.. . .the country, T am deeply pained to see
. that ‘the Central -
. coufaging. the monopolies by inviting thém
7. to join the. public sector,  The industrial
L maeets of'l'am were about Rs.. Sm erores

' r!mi._ma invmrimt ef

by ithe " private  sector in . .
 dustrial, assets ‘of "Tatas: ‘atid Birlas -would
“come. to {0 per:cent; he. 1100 crores.’ Youw.

Poration shauld “be hels»d 10 set up

- chronically

Government are . en- .

Lg& wwk e ,@maf

iﬁw; fh‘* ‘ﬁ"’

can very ‘well imagine the strmgl&hﬁd of
Tatas and Birlas on the industries of our

_country.  Yet they are invited to join the . '

public ‘sector so that they can ' uw

the public sector -from wltlun

Before 1967 Shn C. Subnmamam and o
Shri. Asoke Mehta became  victims' .of ine
ternational machinations and = bowed ‘to .
the dictates of World Bank and the US.
Government by devaluing the rupes. In
eight States, the tuling Congress Party -
got the drubbing. That lesson seems to.
have been forgotten by the ruling Con-
gress Party. Before 1976 General Elec-
tions, the same Shri C. Subramaniam and

‘Shri T. A. Pai Seem to have succumbed

to the viles of private sector monopoly
industrialists of our country and have
paved the way for their entry in the
public sector. There will be no wonder
if the people of the country treat the
Conaqress in the same manner again in
1976. But the only hope hinges round the
progressive  elements inside the ruling
Congress Party and such others outside
this House. They will surely protect the
interests of the country and ensure indus-
trial development of the country.

ot sifewmr W (e
¥ 37 wyEEl & wi owr oawdw
7Y & faor @@ gom g 1 wEard
T FIT AT TS FaW  IAEA
AT 1 oT@ A w g
FRI & arg Gzt wR fag w%
frar g1- st &g gAY @y

frdzat fawr ®vam o1 ag v aw AW
T fedew faw var &) ¥ o
aa frerr @ Sfas wem eweT
feary % waww @ £ w oA
wfed ar froaw ew

AT
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fo sie gaxr swEwwaw ¥ fw gser
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TG dTER ®&N §
fearfaze & wfad agt didie o=
@ ®var & wfe fearfaea #t

Fgary F7 & uyegra ¥ fuw-
99 # T FX ¥ fay A 3w
X ITIE | ‘
WY qEry

Aausy fray & T gwe A
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e HALF-AN-HOUR DISCUSSION

' ‘-'Ldss summnao BY SUPER BAzAR, DELal

M& CHAIRMAN We now take up
tbe Half-An-Hour Discussion. Shri M.

afs oft, feeht w1 quT am A

TUY ¥ 9T AT A IJAR! HHA

HT TAST AT A% U 94T

“The purpose really was to make
consumer goods available at fairprices
for holding the price line because after

~ devaluation many consumer goods were
going underground and there was a
zreat deal of clamour on this score.”
3@ qT  dwT e @ 7T
AT A AT L T A
areda ¥ g wrnadfea & g
i A€, TW W AL A &m I
Af wEd § 1 A7 F AWIOTFAE,
 gg wrymdea € T g1 w@w
- 96 Utz #feew AWHIT FT FI9WM
1 g %z faegw oW g B
Tg TF F-aedfea w€r t-n T
adm A N SRt @4 Regram

if W dar dwm & TaT fear wnar

& g dm TaddE € e A
oy & o Wiz e o {1 e

i'iz;a mﬁﬁ%mmi&maﬂfa-

’The G'amm resret to nate that -
the Coopmlﬁ‘n Stores - Ltd, - Delhi.

5"3 ﬁ wr% E’ az T m

B mn ubla 10 hui!d up’ its share capital
10 any. extent as yet. - As on. 30 June
1970, the share capital of ‘the Society .
- stood at Rs. 44,63 Iakhs. of which ‘as =
- ‘much as’ Rs. 41.76 Iakhs were contribut- . .

. ed by the Government ‘of India as loan.
‘The additional share capital contribu-
tion of Rs: 25 lakhs has also been sanc- '
tioned by the Government during 1970- L

71, raising their contribution to 96 per

cent. The Committee’ need hardly point

out that, if the Stores is ‘to become
truly cooperative in character, it should

take immediate steps to broaden the -

base of its membership.”

38 A W F1 96 T dfwed
oM gar & AR ¥aw 4 q@z We
ffizer @1 for oy s@w 30 &
fF ag ux wamfea @1 =@
gal NI W sq Wy g
F® FWTA WA I F T
TigT & AT ATE TIFT FY ARAIE A
W E1 1966 ¥ 1970 a® oM
/T F agl 66.41 W@ T FHI
e g, qdtg dm oaw ¥ few-
T AN AT F ¥ 66 AT AT
F1 THRA HT fgar qum) '

18 HRS.

. ogdEEE FAS § adtm §
fo zaar 9 w41 gar §)

“The Committee are distressed to find
that the Stores has been incurring losses
since its inception continuously for the
past four years ended 30 June 1970.
The biggest loss of Rs. 22.05 lakhs was
in 1967-68, which was only marginally

~ brought down to Rs. 1927 lakhs and

about Rs. 17.21 lakhs during the subse-.
quent years, 1968-69 and 1969-70,
respectively. The accumulated losses so
far are about Rs. 66.41 lakhs: ' Apart.
from incurring - deficits due to mis-

management, over-taffing, ‘heavy.. pilfer

age, theft, high rent liability, :njudmous' o

_-purchases, dectine in sales, burden of ..
interest, -overdrafts, etc., the : Store u-
_pcnmenwd unsucaoessfully on meclm;li-. .

sation of -accounts and stmed a veger

S mble form, "Both” of wm cost. a
rumml on 20 Iune 1966 hns not o
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